
RAJYA SABHA [18 August, 2004] 

1. Notification No. 82/2004-Customs, dated the 18 August, 2004, 

seeking to amend Notification No. 21/2002-Customs, dated the 1
st
 March, 

2002 so as to reduce effective rates of customs duty on petrol, diesel, 

kerosene (for PDS) and LPG with effect from the 18
th

 August, 2004, under 

section 159 of the Customs Act, 1962. 

2. Notification No. 44/2004-Central Excise, dated the 18
th
 August, 2004, 

seeking to amend Notification No. 6/2002-Central Excise dated the 1
st 

March, 2002, so as to reduce effective rate of excise duty on petrol, diesel 

and kerosene (for PDS) with effect from the 18
th
 August, 2004, under sub 

section (2) of section 38 of the Central Excise Act, 1944. [Placed in Library. 

For (1) and (2) see No.LT.724/04] 

SHORT DURATION DISCUSSION 

Due to changes made in School Textbooks by Central Government 

MR. DEPUTY CHAIRMAN: Now, we will take up the short duration 

discussion on the situation arising due to changes in the school textbooks by 

the Central Government. Dr. Murli Manohar Joshi will initiate the discussion. 
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=���  �., �	
� �हh ��	3 �� �<� �� � �	�� R,L 3� ���K� ��	, �,L ��� 
�	� ��  �'3? �ह �� �ह'� �. �ह ��8� "If they so recommend, the Government will direct 

the NCERT ��	 �
���` �
�? �ह �ह�� ह7 "Even as the processes are initiated to address 

the long-term remedial measures, including reconstitution of the Central Advisory 
Board of Education, and the initiation of the process of curriculum framework review, 
as a short-term measure, it has been considered necessary to do a quick review of these 
books by a panel of eminent historians." 

 

=��� KW�" C
 �� `� �� ��	 E�, �ह'� "For removing distorted and 

communally biased portions." �0�
�"For inclusion of short passages which will 

fill in the gaps that some of these books are supposed to be having or could 
develop after the removal of the aforesaid mentioned passages." 
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�.. �g	
 �	ह� �� �
��� �̀ � ह7"The relevant specialists at the NCERT may be 

entrusted with the task of searching out alternative reading material available in the 
market as well in their own institutions which may be reviewed by the panel. The 
specialists of NCERT may prepare a tentative advisory on the current texts which 
could be worked upon by the panel."   G)ह.�� ���� �0�
� ���	� �� ��+	�
  �हh ��, 
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 �P� ��� �	ह� �� "In view of the exigency, the NCERT may consider 

reprinting only for this year the book on 'Modern India' for Class 12
th
 by Bipin 

Chandra with minor updating if considered necessary." 
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�6. �P� ��� C
 �� ����� &)*	 �B N ���	�6 ��  �E
 
ह &B��  ह7, �	�� �B
	�� ����: ह7L 
�Bl� ���� ह7 ���	�, �Bl� �B N ��	�	 ह7 �. �e�� ����� &)*	 �. ��'	 ���	, ��6�� �7 =���  �	E 
���	� �'8�	 
ह	 ह0�L ह. ���	 ह7 �� �B N �, ���	� �'8� (	3 �. �+
 �B N �'8�� �. ��' 
(	3�	L �.. ���	' �� �ह	 �� There is only one alternative reading "Medieval India" by 

Satish Chandra, NCERT. An advisory on this sort of book may be prepared in 
consultation with the panel and circulated amongst teachers and students" 
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 ?�	�	�
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�� ���	� �� �ह'� N� &B�	 ह7 C
 �(��	 (�	� ���	 (	 &B�	 E	L =��� �ह �	� �हh �, ह7 �� 
���	' �	ह� �. G���  �	
� �� R�िg ह7 �� He cites the index of errors which states, R, 
3&.��. �� N	�� E�L 

It states, "Kabir appears very briefly in this book. Only one sentence is 

devoted to him.* Now, the author says, R� RE
 �� ���	� �� ���8�� �� ��	 ह7L 1�
 

R� ��( 125, 126 �
 ��8� �. �'8	 ह7 "an important group of sants flourished in the 

Hindi-speaking North, between the 14
th

 and 18
th 

centuries, devoted to the 
Nirguna, an attribute-less divinity. Among them was the weaver, Kabir, often 
regarded as an apostle of Hindu-Muslim unity, born in Banaras and brought up 
in a Muslim family, probably towards the end of the 15

th
 century. Kabir was 

opposed to all forms of orthodoxy, whether associated with the mosque or 
temple. His works composed in an old Hindi dialect, are found in the Adigranth, 
the Panchvani and the Bijak. Kabir is considered the spiritual preceptor of all 

subsequent North Indian sants. G��	 �`K�' �� �'8�� ��  �	�(0�, R;(�� � ��	 ���	 (	 

ह	 ह7?Kabir appears very briefly in this book.' 

[THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) in the Chair.] 
 

f�� ह� �	
� R;(�� )� ह7L �7 G���  �	
� �� ?�	�	 ��� �हh '0��	L G���  �	
� �� 3� C
 
=�	ह
� ���
 �7 ���`' �ह4K
� �. ��	d� �P� �	L 'Professor Grewal thinks that Emperor 

Akbar's prohibition of the slave trade is not mentioned in the textbook. The author says 
- on page 200, it is clearly stated- "In 1562, 
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Akbar forbade the then prevalent practice of his troops keeping or selling the 
wives and children of rebels. However, the prohibition proved impossible to enforce. 
Akbar's conquests ensured the slave trade a steady supply." 1ET� 4'�� s�` ��  �	
� �� �0
	 
�`�� � ह7 C
 (. �हh �	�� ह7, �� G��� �'8� ��� ह7L �� 4�����+� ह7L 1� R� �ह �ह ���� ह7 
�� �	
�8 ��e
ह Q�� ह7 �	 �हh �	 1��
 �� �	��� 4K �� R "̀
 ���	 E	 �	 �हh ���	 E	, f�� 
�., �	� ह.��, �. ह�	
� ��l �� R�	 �� �� �	�� �हh (	 
ह� ह7L 
 

 �+
 �ह	 ��	 ह7 �� 'Professor Grewal objects to the claim that the 

awesome military apparatus of the Mughal State was meant to recapture and 
re-conquer restive people and territories. He counters that the Army was 
intended to provide security against foreign invasions. Professor Grewal is 
unable to substantiate which foreign powers or adventurers threatened India in 
the Mughal times.' =��	 �हh =�	ह
� �हh ह7 �� 2	
� �
 ���� �� f�� R-�� ���� ह6L 
��
	 �ह�	 3� ���	� ��  �	
� �� �ह ह7L 
 

 �0�
� ���	� ��  �	
� �� 2� �हB� ह� �(��	
 �	�� ह7, �BvK�	 ��8	, �, ह7 �(���  R:	
 
�
 �� R��  ���	'� ��� ह7, �� �हB� ह� ह	4�	4�� ह7L (e�� �ह �ह	 ��	 ह7, �(� �
 R�िg �� �, 
ह7 �� G�� ���	� �� �� हK	 ���(3L �7 G��. �.K �
 
ह	 ह0�L "Have you ever thought how 

human beings lived on earth in ancient times?" 1� �(� �ह4�� �. हK	�� (	�� ��  �'3 �ह	 
ह7, �ह �ह ह7"At that time, there were no televisions or radio, no railways or buses or 

cars. For a long time, humans didn't know how to read or write. But how do we know 
about people who lived such a long time ago 1� G��� �� �ह	� हK	 ���(3", 'At that time, 

there were no televisions or radio, no buses or cars' ��	 �ह ���6 ��  ���
�� ह7? ��	 �ह 
�	W��	��� 2	��	 +e '	 
ह	 ह7? ��	 �	� ह7 (. G��. हK	�� ��  �'3 �ह	 (	 
ह	 ह�L G��� f�� 
�B�K�	� �� �, ह7L 

3� (�ह �'8	 ��	 ह7"The old Iranian culture and religion were similar to 

those of the Vedic people. The names of Gods and various rituals were 
similar. This ancient religion was called Zoroastrianism." �ह�� ह7 हK	U� ���� for, 

"about which you will learn in detail in the lesson on 'Religions of people in 
India." G��. हK	 �.L �ह �'8	 हBR ह7 "you will learn in detail." ह��� �. ��"-:�"-�W2	� 
�. �	�-� �� �u�� �� k��4E	 
8� ह7L �B���	 ��  �(��� :�" ह7, =� �� ��  �	
� �� ह� �n	�	 
&	ह�� ह7LZoroastriasism ��  �	
� �� ह� �n	�	 &	ह�� ह7 C
 1MN� �
ह �� �n	����L G4'	� ��  
�	
� �� 2� (	��	
� ����L G�	,�� ��  �	
� �� 2� (	��	
� ����, �<ि�?� ��  �	
� ��  2� (	��	
� ����, 
(e��?�, ���8?� ��  �	
� ��, �ह0���6 ��  �	
� ��, ����  �	
� �� (	��	
� ����L �ह ह�	
� �	�-� �� 
ह7L ��"-:�"-�W2	� ह.�	 ह� &	�ह3L 1� �ह�� ह7 �� G��. हK	 �6L �� �e �� 3����K �ह4K.�
�� ह7, 
�ह �Bl�  ��	 �हh ह7L C
 2� �(��	
 �	�� G��� �हh �, ह7L 
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3� �	� �ह �हh ��� ह7 "Chandragupta Maurya was the first King who 

brought almost the whole of India under one political authority. The credit for 
this unification of the country is rightly given to Chanakya. He was the teacher 
of Arthashastra in Taxila, which was a famous centre of learning in those 
days." 

 

1� �ह�� ह7 �� G� �0
� �e
	�	+ �. हK	 �.L G��� ��	 R�िg ह7? &)*�Bd� �� ��	 
���	L =��� ��  �� 3� �X	 �	�	?� 4E	��� ���	, ��  �. 3� l�̀ � ��  ��&� '	�� �� �.�   ��L 
G��. हK	 �., ��6? G��'3 �� �., ��"  �हh ह7L 

 

3� C
 �हB� ह� R�)��	�� �	� �हh (	 
ह� ह7L 3� ���	� �� �'8	 ह7  �� The 

Satavahanas established a number of Budhist Monasteries. Budhist temples 
called Chaityas and Monasteries called Viharas were built. The most famous 
Chityas are those at Karle and Bhaje in Pune, Maharashtra. �ह�� ह7 �� “�B��, 
�ह	
	zs” �. हK	 �.L ��6? �B�� C
 �ह	
	zs �� R��. ��	 R�िg ह7? �ह	� �'8� �� �ह &e9� 
�ह	� ह7? �KW��K0  �� �'8�, �� �ह	� �हh ह7, �ह	� हe? G� �
ह �� (. ���	�6 �� �'v��	� ���	'� 
(	 
ह� ह7 C
 G��. हK	�� �� �	� �ह� (	 
ह� ह7 C
 �ह	 (	 
ह	 ह7 �� �� ह7 (. G
�'���K &�(� 
ह7, �7 �हh ��l �	 
ह	 ह0� �� �� G
�'���K �e �� ह. ���� ह7L �+
 �ह	 (	�	 ह7 �� ���	�6 �� �B N 
G�.��' &�(� ह7, =)ह� हK	 �.L ��	 G�.��' &�(� ह7The earth was regarded as a mother 

who feeds and sustains the lives of her children.   Therefore, she must be 
regarded�ह�� ह7, G��. हK	 �.L �	��20�� �� G?(� � �
�? �	��20�� 1��� �M&6 �., 1��� 
���	� �. 2.(� ���� ह7, 1)�, (' C
 �	�B ���� ह7, 
ह�� �	 4E	� ���� ह7, ��	 =��. G� ��  �� 
�	� ��  P� �� � �	�	 (	3? ��	 �	��20�� � �ह	 (	3? ��	 G� 2	
� �	�	 �. ���� � �	�	 (	3? 
��	 G��� G?(� � �� (	3?G��. ���	� �� �� ��. हK	 ���	 (	3? ��	 ��  2ि> �हh 
ह���? 
ह��� �	�-� ��  1��
 G��� �.�   �� �� �M&6 ��  1��
 �� 2ि> C
 
	zs2ि> �	 4�	2	��� 
�B� ��]�� ह. C
 1� �ह	� �ह	 (	 
ह	 ह7 �� G�� हK	 �.L ��  �. �	�	 �� �	�.L ��  ��  ���, 
20�� ��  ��� R�
 �	 2	� �� 
8.L G�� हK	 �.L �	
� �B���	 ��  1��
 �ह �ह	 (	�	 ह7 �� R( �� 
�हh ह�� 	 �� ह(	
6 �	' �� 2	
� �� ह� �हh �	
� �B���	 �� 1E" �. �	��20�� ��  �<
 �
, �	� ��  �<
 
�
 �	�	 (	�	 ह7 '���� R� �ह�� ह7 �� =�� हK	 �6L ��.? ��6�� =��� �� �� 2ि> �� 2	��	 
�(
 R�� ह7L �	��"�	�� ��&	
 �� �� 2ि>, 
	zs2ि>- �� �� �&�'� �हh ह7L �� G��. 4���	
 
�हh �
�� G��'3 �ह �
�	
 2� 4���	
 �हh �
���L �ह �<�-�	 ��"  ह7? �+
 �e��� 
civilization �. ��	�� हB3 �B4�� �� �'8	 हBR ह7 the rivers like the Ganga, the Yamuna, 

the Saraswati, the Indus and the Satlej are mentioned in the Rig Veda. The 
Saraswati was considered as the most sacred river. ह7, G��. हK	 �.L 1� ���	 ���� 
�	�� (	�� ह7 �. G��. हK	 �.? '	86 �
.X. '.� ���	 �� 4�	� �
�� ह7L �7 �. G'	ह	�	� �	 
ह�� 
�	'	 ह0�L �	�-�	� �
.X R��� ���	 �� �B W2 4�	� �
�� ��  �'3 R�� ह7L ����'3 R�� 
ह7?8B�	ह�8	ह R�� ह7? ��	 K0 �
?� ��  �'3 R�� ह7? ��	 �(	 '��� ��  �'3 R�� ह7? 2ि>2	� �� 
R�� ह7, ���	 �. ���� �	��� ह7 G��'3 R�� ह7L R� �ह�� ह7 �� G��. हK	 
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�.L The Saraswati was considered =� ��&	
� �� �ह 2� �ह� �ह	 �� �
4��� �. 
R( 2� R� ���� �	�.L �e��� �	' �� �
4��� �. ���� �	�	 (	�	 E	L �हh, ��  ��  �'3, ��  
�� ����	� ��  �'3, ��  ��  ��"�6 ��  �'3, ��  ��  �ह9��0�" 4E	�6 ��  �'3 ���� ��  �� �� R�
 
�e�	 � ह. ��� , ���� ��  �� �� ��	 �e�	 � ह. ��� , f�� �	�� R( G� ��� �
�	
 ��  F	
	 �
	3 
(	�� �� �.�    ह. 
ह� ह7L �7 G��� �हB� ?�	�	 ��� G� �	�6 �. �n�� �� �हh '0��	L �� �' 3� 
ह� �	� �ह0��	L G�� �e��� ����	 ��  ���2" �� �ह	 ��	The child marriage was unknown. 

One could marry the person of her own choice. The wife and husband were part of all 
social and religious ceremonies. Women were respected and some enjoyed even the 
status of Rishis. Father's property was inherited by all his children. G��� �ह �ह	 ��	 ह7 
�� R� �ह हK	 ���(3 ��Women were respected and some enjoyed even the Status Of 

Rishis. ��6 हK	 ��? ��	 �ह ��8	�	 &	ह�� ह7 �� ��  �� ��� ��ह'	U �� G?(� 
ह� ह� 
�हh?��	 ��	�	 (	3�	 �� ���6 �� ��ह'	U� ~�! ��  ���BY� �हh �	�� ���? ��	 ��	�	 
(	3�	?(. K��4K �B� �� �'8	 ह7, (. �ह	� �<(0� ह7, (. �9� हe, �(�� �	
� �B���	 (	��� ह7, 
R�� �ह�� ह7 =�� हK	 �.L ��6 हK	 �.? �ह 3� �िzK�.� ह7 �� �	&�� 2	
� �� (. �B N 1MN	 
E	, =�� �zK �
 �.L G��� �. �ह ��� � (	�	 ह7 �� �M&6 �	 �	' ���	ह �हh ह.�	 &	�ह3, 2	
� 
�� �
W�
	 �हh ह7LChild marriage was unknown. G��� �ह ��	 &'�	 ह7 �� �ह	� ���	ह ��  
�	�'� �� 4�� C
 �BP! �. ���	ह �
�� ��  �'3 4�����	 E� C
 �(�� R( �� �`� �	`�" C
 
�X� R:B��� &�(� �ह	 (	�	 ह7, �� ��घ�	� EhL 1�
 R� �ह �n	3��, G� �
ह �� �
��� C
 G� 
�
ह �� &�(6 �. ���	�6 �� हK	�� ��  �'3 R� 3� ���K� ��	3��� C
 �ह��� �� ���	�6 �� �X	 
�e��	G(� � ह7L 3� 2� =�	ह
� G� �
�.K" ��  1��
, �7�� ��8	 ह7, �e��	G(� � �	, 
�W�B�'	G(� � �	 �	 ���� :�" �	 ���� �4�� �� �
 R
.� �	 �हh ह7L 
 

 ह	�, 1�
 �	���?� �. R� �ह �	� '��� ह7 �� �हh Q�� ह7 C
 =�� ��  �ह�	� ��, =�� 
�िzK�.� �� �	
	 G��ह	� &'��	, �� �. �Bl� �B N �हh �ह�	 ह7 ��.�� �Bl� '��	 ह7 �� G� 
�
�	
 ��  c�
 �W�B��zK �	Ka �	 �	+� ��	� ह7L ��
� �	� 6 (B'	, �	, �ि;'��  � �`�	K"��K 
�. ���	 ��	 3� R��  ह7, �(��� �
�	
 �� �ह �ह	 ह7 �� “���	)�” “��P�B '
” C
 “R'.� 
�� * ह7 � r�”- G� ���6 �B4��. �� N�	, 
.� �� (	3L 1� �ह ह7 “��P�B 
'”L �&�W�
� (� 
12� &'� �3 ह7, =)ह.�� �. 1��� �(K 2	!� ��  1��
 G��	 =Y'�8 ���	 E	, G��� =�
� ���	 
E	 C
 ��P�B 
'” �	 �. �0
� ��  �� �हB� �W�	� ह7 C
 G)ह.�� �ह	 हe  �� G��. �� N	�.L �+
 ह7 
“���	)�” �ह `	. ��" v�ह �� �'8� हB, �B4�� ह7, 3�.��.,.R
.K�. �� N	�� ह7L G���  �'3 2� 
�ह	 ��	 G��. �� N	�.L ���
� �B4�� E� �(��	 �e�� �	� �'�	L “R'.� �� * ह7 � r�”, �� 
�(� � r�6 �� 4�	:���	 ���	� �� C
 ��  ��  ���T� �� �	� ���	 हe, =��� (���� � r�6 ��  
�	��� (	3 �	�� � r�6 �. �ह ��	 '�� �� R� " � r� �e �	 ह.�	 &	�ह3L �ह ���	, �� 
N	�.L ��6? =��� vह�B9� ह.�	L 1� 1�
 “���	)�” N� �,F “���	)�” `	. ��" v�ह �'8 ���� 
हe- G��� vह�B9� �हh ह7, “��P�B 
'” (. :�",1E", �	�, �.r �� �B4�� ह7 – (. &	
 ��� ह7- =�� 
��  �	
� ��, k�	�ह	�
� (��� ��  �	
� �� �'8	 ��	 हe, =��� �ह)�B9� �हh ह7, '���� (. “R'.� 
�� * ह7 � r�”, =���  vह�B9� R ��	, �e��	G(� � R ��	, =��� Kpि��� 
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RAJYA SABHA [18 August, 2004] 
R ��	L �ह Kiि��� f�	 R�	 �� (. �	��"�	�� �	Ka �. �. ��(0
 E	 ह� �हh, '���� 1� 
R��. 2� ��(0
 �हh ह. 
ह	 ह7L �+
 3� C
 �B4�� ह7, “t'.�' f(B��  �' &�(”, G���  �	
� �� 
`�.
	(	 �	ह� �� �&�� �'8� 6 (B'	, �.L 

"Dear Shri Arjun Singhji, we understand that NCERT Publications 

Department is going to print and publish a book under the title, Global 

Educational Change, a compendium of international documents. We also learn 

that Mr. J.S. Rajput will be the Editor-in-Chief of this. We are of the view that 

this is not proper for the NCERT to do it, particularly at a time when you have 

taken up the task of detoxification in the field of education." 
G��� ��	 Kiि��� ह7? �	
� �B���	 ��  1��
 G� t'.�'	G(� � ��  ��� (. �
�.j�" ह7, �� G��� 
�r�� �� �� �, ह7 �	�� ह
 1��	�� �. �ह ��	 '�� �� t'.�'	G?` �Y "̀ �� ��	 &�(�( ह. 
ह� ह7 
C
 G���  f�`K�" ह7 –R
.�� .v�घ'. ��� � f�`K
 �हh K�.3�.:
. ह7 �हh ह7 (�.3'.R(	�, 
�हh ह7 �� U.3�.���	' C
 �.��  �B �	
 1��
	zs�� _�	�� �	d� '.� ह7 C
 �ह	 (	 
ह	 ह7 
G���"Learning the Treasure Within" �ह 3� �
�.K" ह7, �हB� �X� �
�.K" हe �B��4�. �� 
International Conference on Education, G��� �<� �	 2��	�
� ह7 G�K
�� ' �i)�� � 

��?International Conference on Education, 45,h Session. Education Sector Strategy, 

Priorities of Strategy on Education, Literacy and Primary Education, the Dynamics of 
Education Policy-Making. 

 

G� �
 R� �ह�� ह7 �� �� Kiि��� ह7L �7 �हh ��l�	 �� G��� �<� �	 �e��	G(� � 
ह7, �<� �	 Kiि��� ह7? ��	 &�( ह. 
ह� ह7, (. R� �
	�
 �ह�� ह7 �� G��. N	��	 ��� �
 �.L 
=��	 N	��	 ��� �
 �� ��6? ����'3? ��	 1�
 ���� ���	� �� ���	)� ह7, 2	
��� �4�� �� �	 
vह�B9� �� �����:� �., �	� ह7, vह�0 :�"- 	4� �� �����:� �., �	� ह7, �. �ह N	��	 ह� ��� �
 ��? 
��	 �	� हe G���? 2	
� G��	 �X	 ��  ह7, G��	 �� 	' G��	 G��ह	� ह7L �ह �ह	 (	 
ह	 ह7 
3� �B4�� ��  �	
� �� �� R��� G� �B4�� �� �	&�� 2	
� �. �हB� 4E	� ���	 ह7 C
 �	���	'�� 
2	
� �. �� 4E	� ���	 ह7L R:B��� 2	
� �. 2� �� 4E	� ���	 ह7 C
 ����	'�� 2	
� �. 
�� 4E	� ���	 ह7L R:B��� 2	
� �. �� 4E	� ���	 ह7L 1� 1�
 2	
� �हB� �	&�� ��  ह7, 8000 
�	' �	 G��	 G��ह	� ह7, �. �	&�� 2	
� �	 �. 3� �हB� �� 	' 2	� ह.�	 ह� ह.�	L =��. 
�`�	, �
�� �	 ��'� ह7? ह	�, �	��"�	�� =��.  �`�	, �
�� �	 ��	 ��'�  ह7?ह	�, �	��"�	�� 
=��. �`�	, �
�� ह7 ��6�� �	��" �� �'8	 E	 �� vह�B4�	� �	 �., G��ह	� �हh ह7L vह�B4�	� 
�	 1�
 G��ह	� ह7 �. �ह �
	(� �	 G��ह	� ह7L 1�
 vह�B4�	� �	 �., G��ह	� ह7 �. �ह �i� 

��(4K7� �	 G��ह	� ह7L ��
� �	� �	��" �	 '�8 ह7, �7 G�� �ह'� 2� ���  �� �n &B�	 ह0�L I "Marx 

Angels, The First Indian War of Independence, 1857-1859.   Progress Publication", 
�i4�. �	 N�	 हBR ह7 C
 G��� �	'" �	��" �� (. �ह	 ह7, �ह �7 �n ���	 ह0�: 
 

"Indian society has no history at all, at least, no known history." 

286 



[18 August, 2004]                          RAJYA SABHA 
 
 

�. (� known �ह4s� ह7 ह� �हh, �. G��� �B
	�� �ह4s� R �ह	� �� �,? G��'3 =��. 
�e �� �'8	 (	3? 1�
 =��. �'8 ���	 (	3 �. �	��" �� G� R�:	
�	 �
 Rघ	� ह. (	�	 हeL 
 

"What we call history is but the history of the successive intruders who 
founded their empires on the passive basis, that unresisting and unchanging society. 
The question, therefore, is, not whether the English had a right to conquer India, but 
whether we are to prefer India conquered by the Turks, by the Persian, by the Russian, 
to India conquered by the British." am R� 2	
� �. �e �	 2	
� ��	�	 &	ह�� ह7L �ह �. 
�
	�(� ह� 
ह��	L &	ह� R� 1���(6 �� �
+ �� �
	�(� ह. (	3�, &	ह� 
� �	 �� ह. (	3�, &	ह� �B�p 
�� ह. (	3� C
 &	ह� ���� C
 �� ह. (	3�, R��	 �., G��ह	� �हh ह7L R���  1��
 �., ���
.: 
r��	 �हh ह7L R� R-���	�
�6 ��  �	��� ह�� 	 '�K �3 ह7L R��� �., ���
.: �हh ���	 ह7L 
�ह ��	 ह. 
ह	 हe? ह� 1��� ��  ��  �M&6 �. � �	 �n	�	 &	ह�� ह7L ह� =��	 ��Y�B ' �
	�(� 
��  ��	�	 &	ह�� ह7L ��Y�B ' ���W�	 C
 ��िz-� ��  ��	�	 &	ह�� ह7L =��� �<
� 	'� �
W�
	 
�	 =Y'�8 �हh �
�	 &	ह�� ह7L �	&�� 2	
� �	 G��ह	� ?�	�	 ह. ��	 �. �<� �	 �B�	ह ह. ��	L 
�ह �. ��  �. �<
� ह.�	 &	�ह3 �� ह�	
� ��  �	 G��ह	� ����	 �B
	�	 ह7L G� �B
	���� �� 
�(��� 2� ���E�	� ह7, =� ���E�6 �
 1��� ��	
 �� �(��� 2� 8.( ह7 ह7, �� �	
� 8.( =� 
�B
	�9� ��  G��ह	� �� R( ह�	
� G��ह	� �� �	&���	 �. C
 ��N� '� (	 
ह� ह7L '���� G� �	
� 
�� R�िg ह7 �� �	&�� 2	
� �. ��6 ?�	�	 ��	�	 ��	 ह7, ��� �	'�� �. ��6 ?�	�	 �हh ��	�	 
��	L ��	 G� ��  �	 G��ह	� �� �' 700 3`� ��  BP ह.�	 ह7 �	 �� �' +4K" 3`� ��  BP ह.�	 ह7 
�	 G��ह	� 5000 �	 6000 ���� ��  BP ह.�	 ह7? G� �	
� �� ��&	
 ह.�	 &	�ह3 �� 2	
� �	 
G��ह	� ����	 �B
	�	 ह7L R� G� &�( �. 1���8	 �
��  ��+"  ह�� ��� �	'�� G��ह	� �n	�	 
&	ह�� ह7L �.हW� ��� �	��� ��  ह�'� �� G��ह	� �.  BP �
�	 &	ह�� ह7L� ��	 �	� ह7, 1���(6 ��  
(�	�� �	 G��ह	� �n	�	 &	ह��, G� (�� �BP 2	
� �	 G��ह	� �हh �n	�	 &	ह��LG��� R��. 
saffronization �� ��: R�� ह7L G��� R��. K.ि��� �(
 R�	 ह7 C
 �	��" �� G� �	
� &�(6 
�� R��. ����B'�
?� C
 �.�������?� �(
 R�	 ह7L ���� (� R� G� ��  �� � r	 ��  �	E 
��	 �
�	 &	ह�� ह7L R� ��6 �8<' �
 
ह� ह7, ��6 G� ��  �� � r	 �. �
�	� �
�� �
 �B'� 
ह7? �+
 �ह �ह	 ��	 �� �	ह� ह� �B
	�� �B4��. �. �n	3���, ��� 3`�	G(
� ��L �B
	�� �B4��6 
�� ��	 �	�� E�? (
	 =��. �. ���83, �(��. +�
 �� �n	�	 &	ह�� हe�L �ह'� �	� �. �ह हe� �� �e� 
R��. ��	 �0� �� =��� �BP ��� �ह	�B
 ��  �	
� �� ��	 �'8	 E	? 

 
"In 1675, Guru Tegh Bahadur was arrested with five of his followers, 

brought to Delhi and executed. The official explanation for this as given in some later 
Persian sources is that after his return from Assam, the Guru, in association with one 
Hafiz Adam, a follower of Shaikh Ahmad Sirhindi, had resorted to plunder and rapine, 
laying waste the whole province of the Punjab."   �ह �BP ��� �ह	�B
 (� ��  �	
� �� �ह	 (	 

ह	 ह7 C
 �ह 
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�n	�	 (	 
ह	 ह7L (� ह��� �0N	 �� �ह �<� �	 Persian source  ह7, �. =��	 �., 
(�	� �हh R�	L �+
 f�	 source ��	�	 ��	 �(��� �BP ��� �ह	�B
 ��  ��� �� C
 �< �	' �	 
1��
 E	L `	. �ह�� v�ह �� C
 ��	� ��8 ��F	�6 �� G���  �	
� �� &&T3� ��L '�8� �� �0N	 �� �� 
�ह	� �� '	3 ह.? =��	 �., (�	� �हh ह7L �+
 (� ह��� G� �B4��. �. ��'	 �. f�� ह� �हh 
��'	L ह�	
� �	� � �	��� R, E�L ��(	� ह	, �.K" �� �B���	 &' 
ह	 E	L ��Y'� 1��W�'� �� 
�4�	� �	� ���	 E	L ��
� �	� ��Y'� 1��W�'� �	 �ह �4�	� ह7, �(��� =)ह6�� �ह �ह	 �� 
���	�6 �� �� �ह4�� ���	' ��3 (	3�L G��. ��' ���	 (	3L ��Y'� ��:	� �2	 �� G���  c�
 
�4�	� �	� ���	 ह7L �ह �4�	� �	� �
�� ��  �	� =)ह.�� ह�	
� �	� 2�(	 ह7L .....(��� �� 
घ�K�).... �� =���  �	� ह��� G� �B4��. �. ��'	 ह7L G�� �
ह �� (e� :�" ��  �	
� �� �'8	 ��	, 
ह� �. ��" :�" ��2	� �n	�	 &	ह�� ह7L �B
	�� �B4�� �� �'8	 ��	 �� (e� :�" �� ��4E	��	 
�ह��
 (� �� �� E�L (e� :�" �	'. �� �0N	 �. =)ह.�� �ह	 �� �	��"�	E �� �� E�L �B4�� �ह�� ह7 
�� ��G� ��E"�
 �	Y����, C
 G��'3 �	Y�	��� E� ��6�� (e� :�" 1��� �. �	&���� 
4E	��� �
�	 &	ह�	 E	L R� �M&. �. �ह �n	�	 &	ह�� ह7L R� �M&. �� ��	 �	�����	 `	'�	 
&	ह�� ह7? =��. R� �9��� :�" ��  �	
� �� 1P�&, ����z�	 C
 =��� �'���	� ह7, �ह ��	�	 &	ह�� 
ह7L (	K6 �. 'BK�
	 ��	�	 ��	 ह7L ���� (�, ����  ���� (�, R� '0K�	
 �
�� �	'. �� �� ह7L �ह 
�B4�� �� �'8	 हBR ह7 C
 �ह� �'8	 ��	 E	 �� �0
(�' (	K, �� 2
��B
 �� '0K�	
 �
�� E� 
C
 �	
� ��  �� �	�ह-�	�ह �&� हB, E�L....(k��:	�)... �7 R� �� �2� �ह 
ह	 ह0�L R��� (. 
�'8	 ह7, �ह G��� �हh ह7 C
 (. 1��� �'8	 ह7, �ह G��� �हh ह7L (. G��� �'8	 ह7, =��	 R��� 
��	 �हh �n	 E	 �	 �हh �n	 E	L 1� G� �B4��6 �. �+
 �� �n	�	 (	3, �ह	 (	 
ह	 हe, �+
 �� 
�n	G3L �ह �	
� �B���	 �. ��	G3L �+
 �ह	 ��	 �� �	&�� 2	
��!" �� �.�	� 8	�	 (	 
ह	 ह7L 
 

 ह��� �0N	 �� �ह	� �� �'�	, ��� �B4��. �� ह7? �ह	 ��	 �� ���. �� ह7L ह��� �ह	 �� 
&	
6 ��� �ह	� 
8 ���� ह7, ��	U� �� �ह	 �� ह7? �हh ��	 ���  ��6�� U�
(�' ��� �. �n� �ह� E� 
C
 �4�� � (	��� E�, '���� =)ह.�� �'8 ���	 �� �	&�� 2	
� �� �.�	�� 8	�	 (	�	 E	L �+
 
�ह �'8	 ह7 �� �� �.�	�� �. 8	�� E�, ��
 �.�"  �हh 8	�� E�L �ह ��	 �	� ह7? G��� R� ��	 �ह 
�	��� �
�	 &	ह�� ह7 �� �	&�� 2	
� �� �.�	�� 8	�	 (	�	 E	, ��
 �.�"  �हh 8	�	 (	�	 E	L 
G��� ��	 ��t�Y� ���	 &	ह�� ह7? ...(��� �� घ�K�)... =��2	��r (�, �ह �हB� �ह9��0�" 
��!� ह7, ��  ��  2��z� �� �����:� ह7, ��  ��  �0
� =9E	� C
 ��� �� �����:� �ह ��� ह7 
 

 C�
��G"D (�� 
��/( &�3�/��"�): R� �. ��+ �� �हB� �X� �	� �.' (	�� ह7L 
R��	 �	+� ��� ह. ��	 ह7, G��'3 R��� ��	�� �	 1�B
.: �
�	 ह0�L 
 

 ��. ���#� �*/ह� '/�� : =��2	��r (�, G��� �(��	 ��� '���	, =��	 �� ह7L �ह 
��� �. �हB� R���� ह7L ��  �. G� �
 �ह� �
�� &	�ह3L 
 

 �� ���� ��� (��� ��� ): �0
� ��  �	 &�
� ���T� �
 
ह� ह7L 
 

 ��. ���#� �*/ह� '/�� : �0
� ��  ��  2��z� �	 ��	' ह7L 
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C�
��G"D (�� 
��/( &�3�/��"�): ���83, R� �ह� �
�	 &	ह�� ह7, �. ��� 2
 
�ह� ���(3, '���� G���  �'3 �+
 �� 1'� �� ��� '��	 ह.�	, (. R��	 R( �	 ��� ह7, 
�ह �0
	 ह. ��	 ह7L 
 

 ��. ���#� �*/ह� '/�� : =��2	��r (�, �7 E.X	 C
 �n�	 &	ह�	 ह0�L �ह �ह	 ��	 
�� G� ��  �� (. 2ि> �0���K ह7, �ह w�0�`?� ह7L 2ि> �0���K �	��� 	ह� ��  BP हBRL ��6? 
R
.3�.  �T 3�v 3K G��`�	 �� �B4�� �� �ह�� ह7, "It meant that the devotees completely 

surrendered to their God. This practice can be compared to the complete dependence of the 
tenants on the landowners. Just as the tenants offered and rendered various services to the 
Lord and then received land and protection as kind of favour from him, a similar relation 
came to be established between individual and his God. Since alumnus of feudalism 
persisted in the country for a very long time, bhakti came to be deeply embedded in the 
Indian ethos G� ��  �� w�0̀ �'?� �ह	� E	? G��ह	� ��  ��� ��E �� �'�	 ह7? ��6�� �	��" 
�ह�	 ह7 �� �.�	�K� ��  ���	� �� w�0`�'?�, �e dK�'?�, ��ि�&� P� �� ���n�	 ह7, ह
 ��  �� 
�ह ह.�	 ह� &	�ह3L 1�
 �ह �हh ह7 �. �
�.Y�0 � �+ �.�	�K� �हh ह.�	L �	��"��?� ��  
�ह�	� �� � �ह'� �2� &'	 E	, � R( &' 
ह	 ह7 C
 �7 �ह ��	�	 &	ह�	 ह0� �� � R�� �2� 
&'��	L G� ��  �� �ह�� ह7 �� 2ि> 2	� w�0̀ �'?� �� ह7L ��	 ���
 w�0`�'?� �.�	�K� �. 

���(�)K �
 
ह� E�, �	�� w�0`�'?� �.�	�K� �� �e�	 हB3 E�, �B'���	� w�0`�'?� �.�	�K� �� 
�e�	 हB3 E�? 8e
 �B'���	� �	 �(- �. G��� �B4��. �� ह7 ह� �हhL ��	 �0
�	� 2ि> �0���K �� 
�ह	� �� �e�	 हB3 E�? ��	 
	�	�B( =��� �� �e�	 हB3 E�? �� w�0`�'?� �.�	�K� ��  
���(�)K��K� E�? 
G� ��  ��  '.�6 �. ��	 �	�� ��	, (	 
ह� ह7? G� ��  �. G� ��  �� �िzK �� ��8�	 &	�ह3L R� 
G� ��  ��  �0
.� �� �िzK ��, 1)� �� 6 �� �िzK �� ��8�
 �'8���, �	��" �� �िzK �� ��8�
 
�'8���? �ह �हh ह. ���	 ह7L G� ��  �. G� ��  �� �िzK �� ��8�
 �'8�	 &	�ह3L �+
 �ह	 
(	�	 हe �� �	ह�, �ह (. vह�B9� ह7, �ह �. C
 ��4�� �� ह7 ....(k��:	�)... 
 

C�
��G"D (�� ���.! �	�`.���	): 1MN	 R� �ह ��	G3 �� ��	 �ह ��2� ह7 �� ह
 
���	� �� R� (. 2� �.K �
 
ह� ह7, ���	 �`�� � �हh ह.�	 C
 �+
 �हh ���"� ह.�	L 
�	]'�	��K �. �ह �हh �
 ���� ह7L R� 3� �eW�' �`�� � �
 ���� ह7L =���  �	� ����4K
 
�� ��'�
 ...(k��:	�)... 

 

��. ���#� �*/ह� '/�� : =��2	��r (�, (� �� �eW�' ��  F	
	 2�	���	 ��  ��  
�	��� �हh 
8� (	3��....(k��:	�)... 

 

C�
��G"D (�� ���.! �	�`.���	) : R��� �'
�`� �हB� 2�	�� �&� �e�	 �
 ���	 
ह7...(k��:	�)... C
 ����	 2�	�� �
���? 

 

��. ���#� �*/ह� '/�� : =��2	��r (�, 12� �. �Bl� �हB� �B N ��	�	 ह7, �ह �� 
8	 
हBR ह7, �� �� =� 2�	���	 ��  ��0� ह7L �� �� =� 2�	���	 ��  ��0� ह7, (. �n	3 (	 
ह� ह7 
���	� �� ...(k��:	�)... �� ��	 �B4���  ��� E�, �(��� 
	�	 ��	� �. 'BK�
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��	�	 (	 
ह	 ह7, �(���  1��
 � �	(� �. 3� 
e�' ��	�	 (	 
ह	 ह7 ...(k��:	�)... ��	 �	�� 
R� �
 
ह� ह7 ...(k��:	�).. 
 

 C�
��G"D (�� ���.! �	�`.���	) : G��	 ��'� ह7 �� R���  �'3 �(��	 ��� ह7, 
R� =��� `�' ��� '��	 &	ह�� ह7L 1� R� 3� घ�K	 C
 �.'�	 &	ह�� ह7, �B N �. ��	3��� 
...(k��:	�)... 
 

 ��. ���#� �*/ह� '/�� : �� �	 �
��  ��	��0�"� �B��L �ह �ह� R( ��� �� �+
 �� 
=Q� ह7 C
 �ह =Q	�� &	�ह3L �7 &	ह�	 ह0� �� G�� 4�zK �
 ���	 &	�ह3L 
 

 C�
��G"D (�� ���.! �	�`.���	): '���� ��� �� �	���� �. 
8�� �X��� 
...(k��:	�)... 
 

 ��. ���#� �*/ह� '/�� : ��� �� �	���� ....(k��:	�)... 
 

 �� ���� ��� : E.X	 ��� �� ���(3 ...(k��:	�)... 
 

 C�
��G"D (�� ���.! �	�`.���	): E.X	 ���, ��'� R� ����	 ��� &	ह�� ह7, 
�ह ��	G3L 
 

 ��. ���#� �*/ह� '/�� : =��2	��r (�, (� �ह �ह� ह.�� ह7 C
 (� �7 �.'�� ��  
�'3 8X	 ह.�	 ह0� ....(k��:	�)... 
 

 C�
��G"D (�� ���.! �	�`.���	): R� �� (	��� ह7 �� 1��'���K` ��� �हh 
���	 (	 ���	 ह7L �7 R��� 1�B
.: �
�	 ह0�L 1�
 R� �`��d'�� �हh 
8��� �6 ��	 ह� G� 
�`�� � �. 1�� �� &	'0 
8�? R� �ह ��	G3 �� R��	 �(��	 ��� ह7 =��� ?�	�	 ��� 
R� '� &B��  ह7, �+
 2� �7 R��� 1�B
.: �
�	 ह0� �� R� C
 ����	 ��� �� �.'�	 &	ह�� ह7 
...(k��:	�).... ��	 R� ���	 ��� ��  �.'�� 
ह��� ...(k��:	�)... 
 

 ��. ���#� �*/ह� '/�� : �2	��� (�, �ह9��0�" ��!�6 �
 ...(k��:	�)... 
 

 �� ���� ��� : �2	��� (�, �ह �ह9��0�" ��!� ह7 ...(k��:	�)... 
 

 C�
��G"D (�� ���.! �	�`.���	) : �7 =��� �B�0� �	 R��� �B�0� ...(k��:	�)... 
R� '.� 3� �	E �.' 
ह� ह7, 3�-3� �
��  �.�'3 �� R� ��	 �.'�	 &	ह�� ह7....(k��:	�).. 
�.�'3 ��	 �.'�	 &	ह�� ह7? 

 

 �� ���� ��� : ह� �ह �ह�	 &	ह�� ह7 �� G��� �ह'� 2� G� ��� �� �, ��!�6 �
 
G��� ?�	�	 'W�� �ह� हB, ह7L �ह �ह9��0�" ��!� ह7 C
 �(� �B���6 ��  ��
��"� ���	 (	 
ह	 
ह7, =)हh �	 =Y'�8 ���	 (	 
ह	 ह7, ��
�: �� �	ह
 �	� �हh (	 
ह� ह7L G��	 ��	� R�]!� 
�
�� ��  �'3 ह� �. ��� R�	 ह7 ...(k��:	�).. �ह �. ह�	
	 ������ ह7 ...(k��:	�)...L 

290 



[18 August, 2004] RAJYA SABHA 
 

�� &#&�� 	� . ��' (=g
 ��� ): �ह.��, �ह'� 2� �हB� �	
 �>	U� �� ?�	�	 ��� 
�'�	 ह7 C
 R� �� =)ह� ��� ���	 ह7, R( `	. (. � E.X	 ?�	�	 ��� '� 
ह� ह7 �. G� �� 
�� ���	 �� ��8	G3L 
 

 C�
��G"D (�� ���.! �	�`.���	): �ह �� ���	 �� �	� �हh ह7, R( �ह �`4��� 
89� �
�	 ह7L 
 

 ��. ���#� �*/ह� '/�� : =��2	��r (�, �7 �हB� �� Intervene  �
�	 ह0� C
 
�	�	)� �<
 �
 (� ��!� �हB� �ह9��0�" ह.�	 ह7 �	 
	zs �� �0िzK �� �ह9��0�" ह.�	 ह7, �2� G� 
��� �	 ��� '��	 ह0�L ��
� �िzK �� �ह �हB� �ह9��0�" ��!� ह7L �ह ��  ��  2��z� �� �����:� 
��!� ह7L ��N'� 57 �	'6 �� (. G� ��  ��  �	E हBR ह7, (e�� ���n�6 �	 ���T� हBR ह7, (e�� ��  
�� �	4�	����	 �� 1��2� '.� 
8 ��3 �3 ह7, =� �	 ��
�	� R( � r	 ��  1��
 ��8�� �. 
��'�	 ह7L R� ��8� �� � r	 ��  r�� �� R( �<(�	�6 �� ��	 ह	'	� �e�	 ह.�3 ह7L =��2	��r 
(�, (� �� �eY�0 ��4` � r	 89� हB, ह7 ... 
 

 C�
��G"D (�� ���.! �	�`.���	):�7 R� �� ���� �	� ��  c�
 �Kd��� �हh �
�� 
�	'	, �7 �� �' ��� �� �	� �
 
ह	 ह0�L �7 �� R� �� ��+"  �ह� �0N	 ह7 �� R� �. ����	 ��� 
C
 &	�ह3 ��6�� Unlimited time ���� �� ��
� �	�
 �हh ह7L 
 

 ��. ���#� �*/ह� '/�� : �7 unlimited time �हh '0��	L 
 

 C�
��G"D (�� ���.! �	�`6���	): R� �ह ��	 ���(3 �� R� �. 5 ����K 
&	�ह3, 10 ����K &	�ह3L 
 

 ��. ���#� �*/ह� '/��: �7 10 ����K C
 '0��	L =��2	��r �ह.��, R� ���83 �� 
���`� (�	ह
 '	' ��हP �� �q 1948 �� 1'��u ��ि��घ	'� ��  convocation  �� ��	 �ह	 E	, 
2	
� ��  G��ह	� C
 2	
� �� ��4�� �� ��  �	
� �� =)ह6�� ��	 �ह	 E	L =)ह.�� �ह	 E	"I am 

proud of India, not only because of her ancient, magnificent heritage but also 

because of her remarkable capacity to add to it by keeping the doors and 

windows of her mind and spirit open to fresh and invigorating winds from 

distant lands. India's strength has been two-fold; her own innate culture which 

flowered through the ages, and her capacity to draw from other sources and 

added it to her own." 
"I am proud of our inneritance and our ancestors who gave an intellectual and cultural 
pre-eminence to India. Now do you feel about this past?" He is addressing the Aligarh 
University. "Do you feel that you are also sharers and inheritors of it, and therefore, 
proud of something that belongs to you as much as to me? Or do you feel alien to it 
and pass it by without understanding it or feeling ,that strange thrill, which comes from 
the realisation that we are the trustees and inheritors of this vast treasure? You are 
Muslims and I am a Hindu. We may adhere to different religious faiths or even to 
none; but that does not take away from that cultural inheritance that is yours as much 
as it is mine." TIF cultural inheritance �(� �. R� 
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हK	�	 &	ह�� ह7, �(� ��  �	
� �� R� �ह 
ह� ह7 �� 2	
� �� G� cultursl inheritance 

�. ��6 �n	�	 &	ह�� ह7? ...(k��:	�).. 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA):   R�  He can 

protect himself.   He does not need your protection. 
 

��. ���#� �*/ह� '/�� :  +�
 �ह	 (	 
ह	 हe� �� �ह)�B9�  �� 3� 1��:T
	 G� �B4��6 
�� �ह 
ह� ह7LThe report says...(Interruptions)... reading between theG� �� �B N f�	 '��	 
ह7 �� (e�� vह�B9� ��	�ह� ह. 
ह	 ह7L �. vह�B9� ��	 ह7, G� �	
� �� �B��� �.K" �ह�� ह7 

"Thus, it cannot be doubted, particularly in view of the Constitution Bench 

decisions of this Court that the words 'Hinduism' or 'Hindutva' are not 
necessarily to be understood and construed narrowly, confined only to the 
strict Hindu religious practices unrelated to the culture and ethos of the people 
of India, depicting the way of life of the Indian people. Unless the context of a 
speech indicates a contrary meaning or use, in the abstract these terms are 
indicative more of a way of life of the Indian people and are not confined 
merely to describe persons practising the Hindu religion as a faith." It is a way 

of life, �ह (��� �	 �िzK�.� ह7L �ह �ह� ह7 �(� �. ���`� (� �ह	 �� "We are the 

inheritors of that great culture."=� �	�4�� ��� �0':	
	 �. R� �., 2� �	� �� ���(3L 
�B N �ह��� �ह 2	
����	 ह7, �B N �ह��� indianess हe, �B N �ह��� vह�.4�	���� ह7L (. R� �� �(a 
ह., �ह �	� �� ���(3, '���� �ह 2	
� �� �0':	
	 ह7 (. �� � r	 �� �2	��� ह.�� &	�ह3, (. 
G� ��  �<(�	�6 ��  80� �� ��	�ह� ह.�� &	�ह3L �� 2ि>, �	��2ि>, 1��� ��4�� �� C
 1��� 
G��ह	� �� �<
� �	E	 �. G� ��  ��  �<(�	�6 �. �हh 20'�	 &	�ह3 C
 �ह ह� � r	 ��  1��
 
�
�	 &	ह�� ह7L �+
 �ह	 (	�	 ह7 �� 2��	�
� ���	L �7 �	���� ���K� �� 2 1�e', 1931 �� 
�
	�&� �� ���)� �eQ� �� �
�.K" �	 =�
� ���	 &	ह�	 ह0� (. �� ��  ��  l�̀ � ��  �	
� �� E� 2	
� ��  
l� �̀ �	 
�� �e �	 ह.L �ह.��, =� ���K� ��  �W�	��� ��4� E� �
�	
 �Y'2 2	, �K�', �<'	�	 
1�B' �'	� R(	�,�	4K
 �	
	v�ह, ���`� (�	ह
 '	' ��हP, v����' `�.(�. �	''�
, `	. 
3�.3�. ह	`a�
 C
 `	. ��. ��	�2���	
�e�	L 

 

�7 �0
� �
�.K" �हh �n�	, '	4K �	 �ह4�	 �n�	 ह0� –before the Committee was 

recognised to be both difficult and delicate. There was a consensus of opinion 
both in the committee and in the public that responded to the questionnaire 
that the colours of the Rag should not bear any communal significance. While 
it is true that the Congress never countenanced any communal interpretation 
of the colours of the Rag, the fact remains that when it was originally 
conceived the two colours chosen namely red and green, were selected on this 
basis and stood for the Hindu and Muslim, Communities, and later the white 
colour was added being meant to stand for the remaining communities of India, 
the Sikhs had all along objected to this assortment of colours etc.etc."   
�`�� � �ह ह. 
ह	 E	 
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5.00 p.m. 
 

�� G���  ��� 
�� ��� �W�B��K�( �. `��.K �
�� ह7L"It remains for the committee now to 

approach the question of colours and device for the National Flag wholly from 
an aesthetic and heraldic standpoint. We feel the flag must be distinctive, 
artistic, rectangular and non-communal. Opinion has been unanimous that our 
National Flag should be of a single colour expect for the colour of the device. If 
there is one colour that is more acceptable to the Indians as a whole, even as it 
is more distinctive than another, one that is associated with this ancient country 
by long tradition, it is the Kesari or saffron colour..." 

 

This is the report signed by all these people.R( R� �ह�� ह7 
��Safforn is a dirty word, �ह �ह�� ह7 �e��� K	G� �� �ह �'
 G� ��  �� &'	 R 
ह	 ह7L 
=� �'
 �. R� �ह�� ह7 �e+�TG(� �, �`K.����+��  �L ��	 R� 2	
� ��  ��
��� l� �̀  �� 
�e+�" �'
 हK	�� �� �हW�� 
8�� ह7? ��	 �	�� ��	, (	 
ह� ह7 G� ��  ��  1��
L R�8
 �� �7 
���Y�0` �P� �	, (. �BP 
��)* �	E Ke�.
 �� �!" 1903 �� “�ह4s� R+ 2	
��!"” ��  c�
 2	!� 
���	 E	, =��	 1���(� 1�B�	� ��
� �	� ह7, �0' 2	!� �	��'	 �� ह7L =)ह6�� �ह	 E	 – 

 

"The history of India that we read and memorize for our examinations 

is really a nightmarish account of India. From which quarter can we 

derive our life-sustenance when we leam that our tie with our own 

country is so insignificant? In such a situation we feel no hitch 

whatsoever in installing others' countries in place of our own. 

By not viewing Bharatavarsha from Bharatavarsha's own 

perspective, since our very childhood, we learn to demean her and in 

consequence we get demeaned ourselves. An English boy knows 

that his ancestors won many wars, conquered many lands and did 

extensive trade and commerce; he too wants to be an heir to the 

glory of war, of wealth, of success in commerce. We leam that our 

ancestors did not conquer other countries and did not extend trade 

and commerce; to make this fact known is the very purpose of the 

history of India..." 

G��ह	� (. R� �n	�	 &	ह�� ह7, =��� �ह� ह.�	L R� �2� 2	
� �. 
=��	 �B_� 4E	� ���� �हh ����L R� 2	
� ��  �	
� �� �2� '.�6 �� �<
�, ��
�	 �हh 
R�� ���� C
 2	
� ��  '.�6 ��  �� �� ��  ��  �'3 1�2�	� �e�	 �हh ह.�� ����L 2	
��� 
��4�� ��, 2	
��� =घ�, �
	-� C
 2	
� ��  �� (. �B N �B���	 �. ���	 ह7, =���  
�	
� �� R� �	
� ि4E�� �� '.�6 �. 1�	� �� 
8�	 &	ह���L 

293 



RAJYA SABHA [18 August, 2004] 
 

G��� �X	 C
 �., 1�
	: G� ��  �� � r	 ��  �	E ह. �हh ���	L"What 

our ancestors did, we do not know; therefore, we also do not know 
what we ought to aim for. Therefore, we have to imitate others. Whom 
should we blame for this? The way we get our education since our 
very childhood, the way you are trying to educate the children of 
India, Mr. Minister, with every passing day we get increasingly 
alienated from our own country till a sense of rebellion against the 
land of our birth overtakes our mind." 

�ह ह7 �BP 
��)* �	E Ke�.
L �+
 �ह�� ह7 -"And the endeavour to 

form communion with others, and the effort to harmonize divergences 

and contradictions within one's own fold are the basis of ethical and 

social advancement. The kind of unity that the European civilization 

has opted for is discord-centred; the kind of unity that 

Bharatavarshiya civilization has opted for is concord-centred.." 
 

R��� (. �B4���  ��� ���  ��  �	� �B4�� ���� �� N��	, Eh, =��� ��	 	 �ह ह7L 
...(k��:	�).. �ह �r	 6 �� �B4�� ह7 �	��(� 1���� ��, �(��� 3� �	 ह7 C
 �	�� 3� �	 
��  1��
 2	
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 ह� =��� �'�� 4���	
 �
���L '���� R� ��	 �
 
ह� ह7, �	�-�6 �. 
�B:	
�� �� ��-�	 ��	 ह7? R� �ह�� ह7 �� ह� ��-�	 ��  �B�	��� �B:	
 
ह� हeL ��-�	 �ह �ह�� 
E� �� ह
 �	�& �	' �� G� �
 ��&	
 ह.�	 &	�ह3L ��6 �हh हBR 1986 �� 1997 ��? �ह'� ��6 �हh 
हB3 G��� �
k�0? �� �'� �	�� �B4��6 �� ��6 R 
ह� E�, ��6 �हh �
k�0 ��3 �3? �ह E� R��� 
� r	 ����, �ह E	 R���  GWd'���K� � �	 �
��	L (� ह�	
� �
�	
 R,, ह��� 1986 �� �����6 
��  1�B�	
 GWd'���K� �  BP ���	 (. �	]'�	��K �� ���� �	� �� E� -1992 ��  d'	� �+ 3� � 
��  �B�	��� � r	 ���� ��  �B:	
 �E	 � r	 ��  GWd'���K� � �. Q�� �
�� �� �.�   �� E�L ह
 
�	�& �	' �� �	�-�6 �	 �
k�0 ह.�	 &	�ह3L ह�� �B4���  ��	�� �� 3 �!" '�� C
 3� �	E ह��� 
�2� �हh ���	, �2� ��
� 2� �हh ��, �0
� ��-�	 =���  �'3 ��L R��� R��  ���	' ���	 �� 
3� �	' ��  1��
 �� �B4���  ��' `	'., �, �B4���  '� RUL ����� &)*	 �. '� RU, ���  
&)*	 �. '� RU,�P� ��� �. '� RU C
 �(��� 2� R���  �� �ि�&� ���	' ��  �	]��4K 
'�8� ह7, =� �� �. '� RUL (6 R �
 ��  �ह �n	3�� �� G� ��  �	 G��ह	� �B N ह7 ह� �हhL 
....(k��:	�).. ह<k�	 �हh ह7 �7 8�
	 ��'	 
ह	 ह0�L ���� (�, �� ��!�)�	3� ह7L R� G��� �	�:	� 

�ह3L �	]�4K �	Ka, �W�B��4K �	Ka – �� �� ��!�)�	3� ह7L �� 3� R]'�� �(��	 �
�� ह7 
=��� (	� ���	' �
 
8 ���� ह7, �ह ��	� �� 
�83, G��� �	�:	� 
�ह3 C
 G���  �	E R� 
ह�� 	 �	�:	�� 
�83L �7 ��	�	 &	ह�	 ह0� �� R� G��� �&�
 
�ह3 C
 � r	 ��  �	E �	� 
���(3L 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Anything 

'unparliamentary' will not go on record. 
 

��. ���#� �*/ह� '/�� : �ह �. ��N'� �	
 2� ��� �� R &B�	 ह7L �. ���	� �e R��� 
1�B
.: �P� �	 �� Qह�
3, �.�&3, 1��� R���
� 
	(���� �. Q�� �
�� ��  �'3 R� � r	 ��  
�	E �., �8'�	X �� ���(3L R� 1��� R� &	ह� (. ....(k��:	�).. 
 

 C�
��G"D (�� ���.! �	�`.���	) : 1� R��	 10 ����K �� ?�	�	 ��� ह. ��	 ह7L 
 

 ��- ���#� �*/ह� '/�� : �
 2��	� ��  �	4��, ��  �	 2��z� ��  �	4��, � r	 �� 
�8'�	X �� ���(3, 2	
� �� �ह	��	 �. 8��`� �� ���(3L :)��	�L 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Jairam 

Ramesh.  Will you just take ten to twelve minutes? 

SHRI JAIRAM RAMESH (Andhra Pradesh): Mr. Vice-Chairman, Sir, 

you have asked me to take no more than ten to fifteen minutes, and unlike the 

previous speaker, this will be a short-duration intervention. It won't be a short-

duration-long-punishment speech and an exercise in Indian history! 

Sir, before I start, let me respond to two or three points that the 

distinguished former Minister for HRD made, which need to be encountered.  

This is both a debate which has a longer term perspective, a 
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larger perspective on clashing visions of Indian history, on clashing visions of 

Indian nationalism and a debate in the short-term exercise of the re-writing of 

textbooks, the redoing of curricula and syllabi by successive Governments in 

the last five years. 

I will not get into a controversy, since 80 per cent of Dr. Joshi's 

intervention was directed at the Marxists and they are capable of taking care of 

themselves and since there is, in my view, a difference between our 

perspective and our Marxist friends' perspective, though they are part of our 

alliance.   \ will expand on that a little bit later. 

Let me take two or three points that he has mentioned. He makes an 

astounding claim that, whatever was done by him in the last six years, he 

followed the National Education Policy of 1986. This is completely in 

contravention of truth. The National Education Policy of 1986, which was 

drafted after eight months of consultations across the country and in which the 

then Prime Minister himself participated, laid down a specific institutional 

format for the three essential pillars of education, namely, curriculum, syllabus 

and textbooks. I would like the present Human Resource Development Minister 

to explain to the House whether it is fact that in the last six years all the 

institutional processes embedded in the National Education Policy, namely, 

consultations with the Central Advisory-Board on Education, consultations with 

the General Body of the NCERT and consultations with the Executive 

Committee of the NCERT, were followed or not. He should explain to this 

House whether all these institutional processes identified in the National 

Education Policy for curriculum, from which the syllabus and the textbooks are 

derived, were followed or not. It is my understanding that in the last six years 

this institutional process of consultation and consensus building was reduced 

to a mockery, to an oral form of communication and interaction between a few 

individuals in the Ministry of Human Resource Development and the National 

Council for Educational Research and Training. So, the former Minister's claim 

that whatever he did has the sanction of the National Education Policy, which is 

an astounding claim, has belied the facts which I hope the present Minister will 

bring to bear to the House. Sir, the vision of the National Education Policy 

...(Interruptions)... 

DR. MURLI MANOHAR JOSHI: I will give you the full details on how 

it was done.   ...(Interruptions)... 
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SHRI JAIRAM RAMESH: Sir, I am not yielding. (Interruptions)... I am 

not yielding.   ...(Interruptions)... 
 

C�
��G"D (�� ���.! �	�`.���	): d'�( R� G��. �.'�� ���(3L ...(k��:	�)... 
d'�( �.'�� ���(3L ...(k��:	�).. �ह ��Y` �हh �
 
ह� ह7L ...(k��:	�)... 

SHRI JAIRAM RAMESH:   Sir, I am not yielding.   ...(Interruptions)... 

I am not yielding.   ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): He is not 

yielding.   ... (Interruptions)... 

SHRI JAIRAM RAMESH:   Sir, I am not yielding.   ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You 

continue.  You don't listen to him.   ...(Interruptions)... 

SHRI NILOTPAL BASU (West Bengal) : Unfortunately, you don't 

have the privilege of answering to his questions because you are sitting there.   

...(Interruptions)... 

C�
��G"D (�� ���.! �	�`.���	): d'�( R� 2� �eQ (	G��L ...(k��:	�)... R� 
2� �eQ (	G��L ...(k��:	�)... d'�( �eQ (	G��L ...(k��:	�)... 

SHRI  NILOTPAL BASU:   The people made you to sit there. ... 

(Interruptions)... 

SHRI BALBIR K. PUNJ:  Sir, what is this?   ...(Interruptions)... 
 

C�
��G"D (�� ���.! �	�`.���	): d'�( �eQ (	G��L ...(k��:	�)... R� �.�'3L 
...(k��:	�)... 

SHRI  JAIRAM  RAMESH:    Sir,  let  me finish  my ten  minutes. 

...(Interruptions)... 

SHRI NILOTPAL BASU: Sir, I have to again quote the rules and tell 

him what he is supposed to do and what he is not supposed to do. He is not 

the Minister and he has taken 40 minutes of the House. It is only the 

prerogative of the Minister to reply to whatever questions Mr. Jairam Ramesh 

raised.   ...(Interruptions)... 
 

C�
��G"D (�� ���.! �	�`.���	) : d'�( �eQ (	G��L ....(k��:	�).. R� 2� �eQ 
(	G��L ...(k��:	�)... �.�'3L ...(k��:	�)... 

SHRI BALBIR K. PUNJ:  We want to hear him.   ...(Interruptions)... 
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�� &#��� C:@  &�# -�5� (�ह	
	zs): R��� =��. �E�
K� �हh �� ह7L 
...(k��:	�)... 
 

 C�
��G"D (�h ���.! �	�`.���	): R� ��& �� �हh �.' ����L ...(k��:	�)... 
R� �eQ (	G��L ...(k��:	�).... 

SHRI BALAVANT alias BAL APTE:   You have not permitted him. 

...(Interruptions)... 

SHRI NILOTPAL BASU: Neither was Dr. Joshi permitted to get up 

and make his observations.   ...(Interruptions)... 
 

�� ��� ��	� �
�� : ��	 ��  �� (��	 �� G��. �.K ���	 ह7? ...(k��:	�).. 
 

 C�
��G"D (�� ���.! �	�`.���	): R� �eQ (	G��L ...(k��:	�)...you please sit 

down. .....(interruptions) ....���83, R���  4���
 �� ?�	�	 ��� �'�	 ह7L ह��� R���  
1�B
.: �. 4���	
	 ���	L 1� 1�
 R� �0�
� �. �हh �.'�� ���� �. 1�B�&� �	� ह.��L 
....(k��:	�)... R� �eQ (	G��L ...(k��:	�).. R� 1� �eQ (	G��L R� =��. �.'�� ���(3L 
....(k��:	�).... 

 
THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA):Please Sit down.   

.. .(Interruptions)..  R� �eQ (	G��L ...(k��:	�).... 
 

 C�
��G"D (�� ���.! �	�`.���	): R��. 2� 1Ei�
K� �हh ��, =��� 2� �हh ��L 
�7�� G��. 2� �ह	 �eQ (	U�, R� 2� �eQ (	UL C
 �7 ��	 �
 ���	 ह0�?....(k��:	�)... 
 

 �� &#��� C:@  &�# -�5� : ��& �� (. �.'�� ह7, �ह �हB� �'� ह7, G�`���K 
ह7....(k��:	�)... 
 

 C�
��G"D (�� ���.! �	�X	���	): 1� R� �eQ (	G3L 

SHRI JAIRAM RAMESH: I would make a humble request. This is a 

forum for debate. We nave divergent viewpoints, different perspectives. I have 

listened to you with rapt attention. Please accord to me the same courtesy, 

even though you may disagree with what I say. 

My first point is that the claim that the changes that have been sought to 

be introduced between 1998 and early 2004 by the erstwhile Government was 

a direct consequence of the National Education Policy is simply not true. 

Institutional processes, whether it is the Central Advisory Board on Education, 

whether it is the General Body of the NCERT, whether it is the Executive 

Committee of the NCERT which, ultimately, provides the Seal of Approval for 

the changes in curriculum from which syllabi and textbooks are subsequently 

derived, have not been followed, and the entire 
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process of change was a highly personalised form of interaction between a 

few people in the Ministry of Human Resources Development and a few 

people in the National Council of Educational Research and Training. Now 

only the present Minister can actually bear this out in terms of facts, and I 

would request him to do so when he gives his reply to this debate. 

Sir, the second claim that has been made by the former Minister of 

Human Resources Development is this. He referred to the Report of the Panel 

of Historians which was set up in June, 2004 and which submitted its Report 

in July, 2004. Sir, this Panel had three eminent historians, namely, Prof. S. 

Settar, Prof. J.S. Grewal and Prof. Barun De. Sir, Dr. Joshi himself is an 

eminent physicist and he knows that in all sciences, whether in social science 

or in physical science, peer review is the only acknowledged form of 

acceptance. It is not what I say or what my colleagues on the other side say. It 

is what the peers of economists, socialists, historians, physicists and chemists 

say, and that is how acknowledgement and appreciation is given. That is how 

the Nobel Prizes are awarded. It is based on peer review. It is the generally 

accepted view amongst the historian community that these three gentlemen, 

Prof. Settar, Prof. Grewal and Prof. Barun De, are amongst the most noted, 

eminent and distinguished historians of India. They may have particular 

political persuasions, which are not relevant here. They are the members of 

the Indian History Congress; in fact, every historian aspires to be a member of 

the Indian History Congress. And these three distinguished historians who 

have held the distinguished posts in academia have given a report to the 

Government. Now, the former Minister of Human Resource Development 

claims that there is absolutely no basis that this Committee did not point to 

any evidence of errors, of "creeping communalisation" or "creeping 

saffronisation". I am only using his words in this Report. I am afraid even this 

is not borne out by facts. This is a public document. This is available - the 

Report of the Panel of Historians submitted to the Ministry of Human' 

Resource Development on 5
th
 July, 2004. And, I don't want to take your time 

by quoting extensively from this document. But let me just say that there is a 

wealth of evidence in this document to show the type of errors that have crept 

into the history books, the type of selective reading of Indian history that has 

gone into these history books, and the type of danger inherent in these books. 

Let me just quote the last five lines of this document. It says: "After a detailed 

analysis of various textbooks which were referred to by the distinguished 

member himself, the three-man Committee concludes and I quote:   "On the 

whole, 
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we can see that the scope of the books under consideration is far narrower 

than what is expected of a good textbook of history. 

'Evidence adduced by the authors is not only secondary but also partial. Their 

sympathies and antipathies easily come to the surface, being reflected in their 

tone as well as vocabulary they use. Combined with their silences, these 

features tend to glorify one set of phenomena and to denigrate another set of 

phenomena. In the process, much of the meaningful history of the people and 

the country is left out". 

Sir, these three historians and I, and as, I am sure, many of us, are 

equally proud of India's past, as Dr. Joshi is. We are all knowledgeable about 

where we were, how we came to where we are today, the glory of Indian 

civilisation, its triumphs, its shortfalls. This is not the purpose of this debate. 

The purpose of this debate was, I thought, to look into the process of re-writing 

the textbooks, which has been started by the present Government, which the 

Opposition feels, constitutes a danger to the country. Sir, this eminent expert 

panel has, unlike what the previous speaker has claimed, gone into 

considerable detail into the history books that have been prescribed. They 

have pointed out, not just factual errors, but they have also pointed out, in my 

view and in their view, certain ideological phenomena, or, some ideological 

bent of mind which is inherent in the way the evidence is actually put forward 

in these textbooks. 

Sir, the recommendation of this three-men panel, and I would like Dr. 

Joshi to listen to this because he made much of the fact that this Government 

is captive to the Marxist ideology. Sir, the recommendation of this panel was 

that these textbooks be withdrawn immediately and the Government of India, 

to which these hated, denigrated, Marxists are providing outside support, 

decided not to withdraw these books immediately because that would 

inconvenience children; these would be withdrawn only from the next 

academic year. This decision has not gone down very well with our Marxist 

friends. 

SHRI NILOTPAL BASU: Sir, since he has... 

No, no. Let me finish. In fact, Sir, there is a wide body of opinion that 

feels that these books must be withdrawn immediately. But they have not been 

withdrawn immediately. So, to say, like the former Minister was saying, that 

this whole exercise is an exercise of a Government that has been captured by 

historians or politicians of only Marxist ideology is completely wrong.   I think, 

this is not a debate of Marxist ideology versus 
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Hindu ideology. That is not the debate. The debate is simply this: Do we 

respect professionalism or not; do we respect academic merit or not? If we 

have historians who have - they may have their ideological persuasions -

universally published in peer-reviewed journals; if we have historians who are 

universally acknowledged as experts in their fields, their views and their 

opinions and their writings should constitute a much greater and a much more 

important source of information for succeeding generations than of a narrow 

set of historians, whose only claim to fame is profession of a particular 

ideology. Sir, I hold no brief for any ideology in this battle. My concern as a 

liberal Indian, my concern as a parent of two children, going through the 

process of learning history, is that our children must be exposed to the history 

books written by the best historians, Indian can produce. And the fact of the 

matter is, in the last six years, before this Government came into power, that 

the professionalism and the academic excellence were at a discount. Anybody 

who was professionally qualified, anybody who was academically competent 

was automatically labelled 'Leftists'. That is not the debate. The debate is how 

textbooks should be written. And, textbooks, in my view, and. I am sure, all of 

you will agree, must be written by best historians, marshalling the best 

evidence that is possible within the limits of time and within the limits of 

knowledge. 

Sir, there is a lot of ambiguity in our history; there is a lot of doubt in 

our history, and we cannot say many things with certainty. As we evolve, new 

evidence comes into force and it is the job of every reputed historian to take 

into account the new evidence. Any historian who does not take account of 

new evidence is not being true to his or her profession. So, Sir, my second 

plea to you is, let us not make this into a debate of Hindutva versus Marxist 

ideology. This should be a debate of how we restore to our academic and 

intellectual institutions standards of autonomy, standards of excellence, 

standards of intellectual integrity that, unfortunately, have been systematically 

destroyed over the past few years. So, this is my second plea. Sir, I know you 

are looking at me. Please give me five minutes more, and I will finish. 

Sir, the second point which came up repeatedly during the 

presentation of the former Minister is, he made much of the fact for these three 

historians who were appointed by the Ministry of Human Resource 

Development to review the textbooks belonged to the Indian History Congress. 

Sir, it is no crime to belong to the Indian History Congress. The Indian History 

Congress is as much reputed professional body of historians 
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as the Indian Science Congress is, which Dr. Joshi has attended, and which I 

have attended for many years. So, every professional discipline has a 

professional body, and the Indian History Congress has, in my view, over the 

years, acquired the reputation of being the authoritative voice of the profession 

of historians. Now to say that the three historians who have produced this 

Report belong to the Indian History Congress and, therefore, their Report must 

be rejected, Sir, again, is a half truth. The Report of the Indian History 

Congress, let me remind Dr. Murli Manohar Joshi, was written by three people 

quite different than these three people. Please don't make it out to be that the 

same three people who wrote the Report of the Indian History Congress are 

the same people now advising the Ministry of Human Resource Development. 

The three historians, who have written, of the Indian History Congress and this 

is a Report, again it is in the public domain, which all of you may have seen, 

History in the NCERT Textbooks, A Report and Index of Errors, is by Irfan 

Habib, Subiraj Jaiswal and Aditya Mukherjee, also three very distinguished 

historians in their own right. Now, it is true that this panel which forms the basis 

of the review of textbooks by the current Ministry of Human Resource 

Development derives substantially from the Report of the Indian History 

Congress. There is no denying that fact. But, to say that this is an exact replica 

of the Report of the Indian History Congress, Sir, in my view, is a complete 

travesty of truth and is a denial of facts. It is not a minor point; it is not an 

irrelevant point; it is a very substantial point because in the last five to six 

years, a concerted effort has been made to denigrate the Indian History 

Congcess. To say that the Indian History Congress is a den or an Adda of 

Marxist and Leftist historians and by definition these are people whose 

intellectual integrity and commitment to India's glory is questionable, I reject 

that contention, Sir. I reject that contention precisely because of the reason 

that I mentioned to you earlier that this is not a debate of political ideology. Of 

course, there is a larger debate of political ideology, which we take to the 

people, and occasionally, we win and occasionally somebody else wins. That 

is a larger issue. There is a larger issue of clash of secular nationalism versus 

cultural nationalism. That is not the debate here. The debate here is limited to 

the process of rewriting textbooks. In my view, let me end by reiterating, Sir, 

the three points that we must follow an institutional process of review and 

consultation. That has not been followed for six years, and that is being 

followed now. We must have the best academic and intellectual resources 

mobilised to write history books, in the most objective manner on the basis of 

the knowledge currently available so that our children can have access to the 

best that our 
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profession can provide. That was not done in the last six years. That is being 

sought to be done now. Sir, I think we should not obfuscate these issues and 

enlarge it and take it into a philosophical domain as has been sought out to 

be. It is a very concrete, very specific issue of the process by which 

curriculum, syllabus and textbooks review takes place. I believe that this 

Government is well within its rights to order this review because institutional 

processes were subverted in the past, because basic values were subverted 

in the past and because academic excellence was given a go-bye. So, rather 

than using incendiary language like saffronisation and detoxification, I would 

prefer to use ...(Interruptions)... I am not using the word saffronisation and 

detoxification. I am just saying, let us restore excellence to the writing of 

history, let us restore some basic values to the writing of history, let us make 

the writing of history, subject to institutional processes of consensus and 

consultations and not subject to the whims and fancies of a political leader or 

political leaders and their intellectual patrons in subordinate offices of the 

Ministry of Human Resource Development. Thank you. 
 

C�
��G"D (�� ���.! �	�`.���	): �
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 �� ��� ��	� �
�� (��ह	
): �
, �ह �'� ह7L 
 
THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) : Are you 

yielding? �+
 R� �eQ ��6 ��� ह7? ....(k��:	�)....If you are not yielding, then keep 
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SHRI BALBIR K. PUNJ: Mr. Vice-Chairman, Sir, what Sarlaji is 

saying is falsification of history. Everybody knows that it was the Communist 

Party which allied with Hitler in 1939...(Interruptions)... 

SHRI NILOTPAL BASU: We have heard all these words when Joshiji 
was speaking.   ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) : Let me reply 

to that. 

SHRI BALBIR K. PUNJ:   It was part of the Congress International. It 

had tied hands with Hitler...(Interruptions)... 
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SHRI   B.J.   PANDA  (Orissa)  :    Please  give   me  one  minute. 

...{Interruptions)... 

THE VICE CHAIRMAN (SHRI SANTOSH BAGRODIA) : Under which 

rule? ... {Interruptions).. .There is no rule. ... {Interruptions)... Please sit down. 

...{Interruptions)...Vou cannot do like this. ...{Interruptions)...} will not accept 

interruptions.   ...(Interruptions)...This is not fair.   ...{Interruptions)... 

309 



RAJYA SABHA [18 August, 2004] 
 
Mr. Ashwani Kumar, R� �.�'3L R� ह
 4���
 ��  ��& �� �.'��� �. �e �� &'��	? 

R� �.�'3L 

SHRI ASHWANI KUMAR (Punjab): Mr. Vice-Chairman, Sir, I thank 
you for according me this opportunity to express my views on a matter of great 
national importance. Sir, I would like, with your leave, to draw out at the very 
threshold the contours of this debate. Sir, the contours of this debate can be 
stretched out in four corners. What are these four corners? Sir, the debate is 
really about the conscience of our intellectual heritage. It is about a theory of 
history that claims no absolutes, but, at least, fidelity to facts. 

It is also a level, Sir, about the imperatives of respecting the 

sensitivities of the people in a pluralist society that glorifies its composite 

culture. Therefore, Sir, this debate is about the philosophy of our Republic. It is 

about the philosophy of a civilisation in which the distinguished former Minister 

justly prides himself,, and we share in that pride. Sir, there is a genesis to this 

debate, and it is a contemporary current genesis. It all started with one 

principal architect who writing in the Times of India talked about the dangers of 

colonisation of the minds. Of course, he talked about the colonisation of minds 

in a different context. But I would like to amplify that concept to say that, in a 

sense, this debate is about an attempt to colonise the minds of the people of 

the succeeding generations in a particular direction. Now, one may differ with 

views. People may have a different view about the history books, the curricula, 

the syllabi, but I may bold to state that in my understanding of the history as 

written in those books which gave the immediate context for this debate, there 

is a clear and decisive attempt to colonise the minds of the succeeding 

generations of India. And, Sir, it is not I who am saying this. It has been 

brought about in a report which is authored by those who are known for their 

academic excellence, who are peers in historical research. Sir, one may differ 

with Mr. Barun De's preferences, ideological preferences, one may differ with 

his analysis of data of history, but no one in his right mind can reasonably 

question the academic credentials of the man. I have his credentials, Sir, and I 

have the sum and substance of the report. Sir, the report summarises its 

conclusions and says, "We are convinced that the current NCERT textbooks 

on history brought out after 2000 are substandard and include many errors of 

fact and also unbalanced interpretation. The errors are so many that 

rectification of each and every one of them is almost impossible.   The problem 

is further aggravated by directives indicated in the 
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6.00 p.m. 

National Framework for Curriculum in Schools, 2000 which put a premium on 

indigenous tradition in Indian history identified largely with the ancient Indian 

values. Later developments in Indian history are seen as irrelevant, if not 

harmful.' Sir, not a word has been stated in the debate that preceded me to 

suggest that these conclusions ere either perverse or unsubstantiated. The 

distinguished former HRD Minister stated that he could find no basis for this 

conclusion, but, Sir, I only need to point the attention of this House to thirty 

pages given in Appendix-1 to thif report which have specifically and 

categorically delineated what the historians consider as 'aberrations' in the 

writing of history. Sir, in this factual background, the matter, by Public Interest 

Litigation was brought to the Supreme Court. A lot has been said as to the 

purport of this Supreme Court judgement, and, Sir, the Supreme Court 

judgment has been ad nauseam misquoted. In fact, Sir, Justice Sinha writing 

for the Supreme Court said that 'it is true that CABE, an institutional process to 

oversee everything about educational writing, was not consulted', and it was 

an institutional process in place from 1935 to 1994. 

For sixty long years, without a break, there has been a tradition, a 

custom, a convention, a practice, of getting the curricula vetted, scrutinized, 

approved, deliberated upon, by the General Committee of the NCERT, by its 

Executive Committee and then, by CABE. 

(MR. DEPUTY CHAIRMAN in the Chair) 

None of these institutions were asked to deliberate, and suddenly, 

from nowhere, we find that there is a curriculum, which is inflicted on millions 

of students of History in this country. 

Sir, in a liberal tradition of this Republic, which finds mention and 

endorsement in as sacred a document as the Constitution of India, can we, in 

that context, not even take steps to rectify the aberrations? I ask myself this 

question, and I commend this question to the Members of this hon. House - if 

a particular aberration is specifically pointed out, is it not incumbent on the 

succeeding Government, which went to the polls on the plea of rectifying the 

aberrations of history, to correct the distortions of History? 

Sir, I lay no claim to an absolute standard of History; no one can. 

History is always in a state of evolution. History is evolved as societies 
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evolve, as democracies mature. People give their own imprint to historical 

processes. Therefore, no one claims absolutes in History. But fidelity to facts 

from Karl Popper, to E.H. Kar, to Gibon, to Romila Thapar, to A. L. Bashum, to 

Nizami, to Irfan Habib, has been the tradition. Fidelity to facts is never 

compromised. 

Sir, my respectful submission for consideration of this House, on a 

matter of grave national importance is, have we prostituted facts, have we 

suborned facts of history, and have we deliberately done that? It is my guess, 

and it is the guess of my party. And we went to polls on that guess, and we got 

a mandate partly on this plea, that there has been a decisive, a conscious 

distortion of historical facts. 

Now, in this context, If the present Minister of Human Resource 

Development sets up a committee of eminent historians to re-examine the 

historical books, what is the grave injury that he has done to this great 

Republic? 

Sir, nobody disputes the fact that we have all to be justly proud of our 

heritage; indeed, we are But what is the heritage that I am proud of? I am 

proud of my liberal heritage; I am proud of my secular heritage; I am proud of 

objectivity and intellectual thought; I am proud of a theory of history that taught 

many, many people of our generation that you cannot consciously misstate 

facts and suborn historical facts. 

Sir, this is the over-arching theme of this debate. In this context, I ask 

myself this question, is it not true that the highest court in this country, by two 

judges of the Apex Court, has said that it is undeniable that the institutional 

processes were suborned and that the discussions that ought to have taken 

place in the deliberative processes of NCERT and CABE, in fact, were not 

held? 

Sir, in this larger background, I ask myself these questions - 'Is the 

syllabus a syllabus which needs to be corrected? Are the History books written 

on the basis of that curriculum required to be corrected or not? And is there 

anything to suggest that this report, the report prepared by a panel of eminent 

historians, lacks in objectivity? If the answer to all these questions is in the 

affirmative, then, we need today to endorse the decision to correct the 

distortions in History. 

Sir, in conclusion, I would only say that it was incumbent, it was 

necessary, it was politically fair and it was intellectually credible, for this 
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Government to deliver on the promises it made to the people of India, in whom 

resides the ultimate sovereignty, through whom the conscience of this country speaks. 

We had made a promise to the people of India that we will, on assumption 

of power, make sure that the attempt for the colonisation of the minds of Indians will 

be resisted, and we are going to resist it, Sir, with all the force at our command, 

intellectual, physical and political. 

With these words, I thank you for giving me this opportunity. 

SHRI S. ANBALAGAN (Tamil Nadu): Mr. Vice-Chairman, Sir, I rise to take 

part in the short duration discussion, and put forth my views on the change of text 

books in the school curriculum. It is my bounden duty to express my deep sense 

of gratitude to the Hon'ble Chief Minister of Tamilnadu, Dr. Puratchi Thalaivi Amma 

for sending a grass root party worker like me to this August  House. 

Sir, education is very vital for the development of a nation. Therefore, it is 

necessary to have excellent curriculum and text books. The centre should assist 

the State Governments in achieving this task. Since education is the basis for the 

future of the students, it should not be politicised. Nor should there be an attempt to 

twist history through text books. Our party is of this firm view on this. When we talk 

of curriculum and text books, we should not pick and choose a particular period for 

analysis. A lot is being said about the attempts by the centre to change history texts 

and also the curriculum too often. We fail to remember the root cause of all these 

problems. 

It all began in the year 1976. The then Congress Government shifted education 

from the state list to concurrent list. It is this concentration of power with the Union 

Government that paved the way for making arbitrary decisions. In the recent years we 

have been hearing about rewriting history. Of course, it would not be in the interest 

of the nation to distort history. AIADMK party, that I am wedded to, is of the firm 

opinion on this. But I would like to ask the Government, whether the history that has 

been taught to us is a witness to truth? With a sense of deep anguish I wish to tell the 

House that a number of great freedom fighters from Tamilnadu do not find a mention in 

our freedom history. All their names have been blacked out. The great fighter 

Veerapandia Kattampomman, the brave brothers Chinna Maruthu-Peria Maruthu, the 

Jhansi Rani of Tamilnadu Velu Naichiar, the woman   warrior   Thillaiyadi   Valliammai   

and   the   brave   patriot   Theeran 
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Chinnamali are some of the names that are not even mentioned in Indian 

History. The Government owes a duty to tell us why they are not mentioned in 

our history. When I say this I am reminded of the great leader of the Dravidian 

movement Peraringnar Anna who, once said on the floor of this very Hosue, 

'North Flourishes, but South perishes' I hope the 12 Ministers who are in the 

UPA Government will take steps to rectify this error. 

Sir, when we talk of education we have to refer to our education policy. 

What happened to the National educational policy announced by the Congress 

in 1986? According to that policy, by the year 1990 all the children should 

have completed 5 years of schooling by the age of 11 and by the year 1995, 

all children were to be given free education until the age of 14 years. But all 

these promises were thrown to the winds later. 

Language is the basis for education. But what is our policy on the 

language issue? I think even many Ministers do not know this. This is the fact. 

The late Prime Minister Pt. Jawahar Lai Nehru gave an assurance that Hindi 

would not be imposed on the non-Hindi states. I don't think his assurance is 

being honoured. I must make one thing clear here. Neither we are enamoured 

of English nor are we opposed to Hindi. We only want the people to learn in 

their mother tongue in the language of the respective State. 

Sir, from the year 1986 injustice is being done to candidates seeking 

employment in Kendriya Vidhyalayas. From drawing master to English 

teacher, the knowledge of one particular language is sought to be essential. 

Now I request that all State languages, like Tamil, Malayalm, Kannada and 

Telugu should be included in this. I say this because, I am myself a teacher 

and many teachers have discussed this with me. Sir, I wish to point out an 

aspect of various educational schemes (time bell). 

Mr. Vice Chairman, Sir, as this is my maiden speech, I request you to 

allow me a little more time. 

Sir, even the schemes are named in one particular language. The 

names of the schemes like Bhartiya Shisksha Kosh, Sarve Shiksha Abhiyan 

and so on. These names are not understood by anybody in many States. The 

Government should try to name the schemes in other languages as well. 

At this point I wish to make a reference to Tamilnadu. Tamilnadu has set 

an example in formulating education policy.   In the benign rule of Dr. 
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Puratchi Thalaivi Amma, Tamil Nadu Government has launched a website for 

the Education Department. And that web site opens with a couplet from 

Thirukural, the holybook of Tamils, a grand treatise on high morals. The 

couplet goes: 

In sandy soil when deep you delve, you reach the stream below, 

The more you learn the freer stream of wisdom flow. 

Anyone, either from Tamil Nadu or Delhi or even abroad could send 

suggestions to the Government and worthy suggestions are considered. Tamil 

Nadu is an example of how a secular and culturally compatible curriculum for 

the school could be prepared. We had so far only three aspects of study; 

prose; music and drama. But now, for the first time in India, Tamil Nadu has 

added one more aspect, that is scientific Tamil. This is being introduced from 

class I in Tamil Nadu. I think the Centre could take steps to introduce it in 

other States as well. Environmental awareness is also introduced to educate 

the children of our surroundings. So also there is aids-awareness education 

that could be introduced as precautionary measure. English is also introduced 

from first standard so that students can compete in the global market. Happily, 

India is a lead player in the WTO regime. That is why China has now woken 

up to teach English to their students. China wants to develop in the area of 

software industry. Going a step ahead, Tamil Nadu has introduced bio-

chemistry, Dietetics and Nutrition, microbiology and English for 

communication in higher secondary schools. These subjects were so far the 

exclusive domain of the college curriculum. Special coaching is given to 

SC/ST students in Tamil Nadu. The SC/ST girl students are given free 

bicycles for attending school. 

From this year, free cycles are given to BC, MBC and Denotified 

community students as well.   During the last three years, 1,54,410 students 

have received the benefit at a cost of 22 crore rupees.  This year at a cost of 

Rs. 8 crore 8,50,50,000   students received the benefit. At a cost of 47 crore 

rupees, 29.600 MBC girl students received the benefit. 

Sir, I wish to make a few short points. While discussing curriculum and 

text books, parents and the public should also be involved. This will be helpful 

in formulating the curriculum. 

The Centre should consult The States while formulating the education 

policy in the future. I hope the Government will bear this in mind. I thank you, 

Sir, once again and conclude. 
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'The NCERT had no ulterior motive in choosing to be silent on the 

assassination of Mahatma Gandhi in a new text-book is hard to 

believe. Is it because of Nathu Ram Godse's RSS background? It is 

the omission and commission of this kind that compelled 16 State 

Education Ministers to reject the new curriculum.' 
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ह� ह7L ...(k��:	�)... ���8��, 
=��. 1��� ��&	
 
8�� �	 ह� ह7L ...(k��:	�)... (� R��	 �.'�� �	 ��� R���	 �� R� 
�.�'��L ...(k��:	�)... �ह ��Y` �हh �
 
ह� ह7L ...(k��:	�).. 
 

 ����� �/ह�
*� �	��> :�7 ��Y` �हh �
 
ह� ह0�L ...(k��:	�)... 
 

 �� C�
����� : d'�(, R� �eQ (	G��L �� =���  ��&	
 ह7L ...(k��:	�)... �� ��	 
R���  ��&	
 �.'���L...(k��:	�).. 
 

 ����� 
���� ����� (�B(
	�): =��2	��� �ह.��, ...(k��:	�)... 
 

 �� C�
����� :�� 1��� ��&	
 k�> �
 
ह� ह7L ...(k��:	�)... 
 

 ����� �/ह�
*� �	��> :=��2	��� �ह.��, �7 ��	�	 &	ह�� ह0� ...(k��:	�)... 
 

 �� &#&�� 	� . ���' :=��2	��� �ह.��,....(k��:	�)... 
 

 ����� �/ह�
*� �	��> : �7 R��. ��	 
ह� ह0�L ...(k��:	�)... �7 R��. �B�	 
ह� 
ह0�L ...(k��:	�)... 
 

 �� C�
����� : �� ��Y` �हh �
 
ह� ह7L ...(k��:	�)... R� =��. 1��� ��&	
 

8�� ���(3L ...(k��:	�)... R� 1��� ��&	
 
�8���	L ...(k��:	�)... �ह �., �
��	 �हh 
ह7L ...(k��:	�)... 
 

 ����� �/ह�
*� �	��> : =)ह� ह	=� �� ��T�	 �	 ��	 �ह� ह7L =��2	��� (�, �7 
R��� �ह 
ह� E�L ...(k��:	�)... 
 

 �� C�
����� :��`� 4��& �� �., G�K
�dK �हh �
�	 ह7L R� G�K
�dK �
 
ह� ह7L 
...(k��:	�)... 
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* ����� �/ह�
*� �	��> : =��2	��� (�,...(k��:	�).... "The RSS Chief, K. 

Sudarshan, today said here that the HRD Minister, Dr. Murli Manohar Joshi has given 

the country's education a cultural perspective, which is exactly what the Sangh 

wanted. The RSS Chief, without mincing words, said that Joshi has achieved what 

the RSS had been fighting for the last 50 years." 

SHRI BALBIR K. PUNJ: Mr. Deputy Chairman, Sir, the hon'ble new Member 

should be told that she should not mention the names of those persons who are 

not present here. 

SHRIMATI MOHSINA KIDWAI: Who is not present in the House? He is a 

Member of this House. 

SHRI BALBIR K. PUNJ: It has been the convention here that we do not 

mention the names of those persons who are not here to defend themselves. 

�� C�
����� : �ह ��	 �
��	 ह7? R� �eQ (	G��L ...(k��:	�)... 

SHRI BALBIR K. PUNJ: She has mentioned the name. 

..(Interruptions)... 

SHRIMATI MOHSINA KIDWAI: No, no. I am reading from 

somewhere. 

SHRI BALBIR K. PUNJ: Sir, the hon. Member should be told that we do 

not mention the names of those persons who are not present in the House.   

.(Interruptions)... 
 
SHRIMATI MOHSINA KIDWAI: But I am reading from somewhere. I am not 

taking the name. �7 R���  �ह �ह 
ह� E� �� �� �	
� &�(� (. ह7, �� &�(� �
�	
 �� ���� �. 
� T�� ह7L �Bl� �	'0� ह7  �� R� �	
-�	
 घX� �� �
+ ��8 
ह� ह7L ��
� ��`� 4��& हe �+
 2� �7 
R��� �ह �ह� �ह0��� �� �Bl� ?�	�	 �> ��L ....(k��:	�)... 
 

 	�J�	, #/	 ��	�"� L� �9�* ����#" �9 ��M" ���� �A� 
�
��" 	�"@ ����#" �9 
��M" ���� (�� �B
�  �&<
�) :=��2	��� �ह.��, �	���� ��4�	 �� ��`� 4��& ह7 G��'3 
G��� �8'1��	(� �हh ह.�� &	�ह3L ...(k��:	�)... 
 

 �� ;E*���"� ��� :�ह ���� ह��. ��	 
ह� ह7, �ह ���� =��. ��	�	 &	�ह3L 
...(k��:	�)... 
 

 �� C�
����� : R� ��	�� ��  �	� �� =��� ��`� 4��& ह7, �+
 2� G�K
�dK �
�� L 
�ह ��	 �	� ह7? ...(k��:	�)... 
 

 �� &#&�� 	� . ���' : =��2	��� �ह.��, .....(k��:	�)... 
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�� C�
����� : �ह Q�� �हh ह7L ....(k��:	�).... d'�( �ह Q�� �हh ह7L 
...(k��:	�).... 
 

 �� �/ह�
*� �	��> :=��2	��� (�, �7 �ह �ह 
ह� E� �� G� ��  �� ���	-(�B�� 
�ह(�� ह7L �ह f�	 ��  ह7 (ह	� 1���
�� C
 1��	�
� �	 �हh 1��	(	 �हh �
 ����L �	E"-
,4K �� &'� (	G��, �. �ह	� ,�	, �हB�� �� ह7, 1�
 ����
 �� &'� (	G��, �. �ह	� �Bि4'� �हB�� �� 
ह7, =��� (
	 ��&� RG�� ��(	� �� �. ह�	
� ��8 2	, �हB�� �� ह7 C
 �	�� �� ह�	
� �ह)�B 2	, ह7L 
�ह  ��'�-(B'� 3� ���	-(�B�� �ह(�� ह7L 1�
 K0  �� � ��<
� ��  �� '	�0 ह.��, �. ��	 ��  ��� 
�	���	? 

 

 R( �Bl� '��	 ह7 �� 3(B��  � ��  (�
3 ह� 3� हeY�� 3K�.4+� �
 ��	 ���� ह7, 3� 
हeY�� ���	� ��	 ���� ह7L �7 ��l�� ह0� �� 1MN� �	'�� �	 ��'� �ह �हh ह7 �� ह� �`���	� 
ह	��' �
�L 1MN� �	'�� �	 ��'� 3� �� 	' ���, 3�-�0�
� ��  k�0-d�	G�j� �. ��l�� �� 
�ह�  	ि> 3�-�0�
� ��  �	E 2	,&	
� ��  �	E 
ह�� �� �	� ह7L C
 �ह �� , G��. R� G� �
ह 
�� �हh ��8 ���� ह7L (. R���  ��	� 4�0 ' �ह�� ह7 �� ह�	
� �B N �Y&
' ��4E	3� ह7 C
 �� 
�Y&
' ��4E	3� �(� ��4� �� 3(B�� ��' G�4K��0 )� &'	 
ह� ह7,�7 ��l�� ह0� �� �ह G� ��  
��  �'3 �हB� घ	�� &�( ह7L G��� G��� ?�	�	 �B�(	G  �ह� �
�� ��, �	� �
�� �� ह7 '���� �7 
R��� �� �' 3� �	� C
 �ह�	 &	ह�� ह0� �� R( G� ��  �. 3� 4si� ��(� �� (P
� ह7L 
�<� f�	 �ह)�B4�	� ह.�	 �(��. 1��� ��  �
 ��" � ह.? '���� R( �(� �
ह �� ��v��	 �B N 
�	Ka�	� &' 
ह� ह7, =� �����6 ��  (�
3 G� ��  �� (. 1'�	� C
 ��8
	� �e�	 ह. 
ह	 ह7,��	( 
�. �.X�� �� �	�� ह. 
ह� ह7, ��	 �� ��  �. �	���
 ��	 
ह� ह7? R( ��हP (� �	 3� �.K� � 
ह�	
� �B
'� ��.ह
 (� �� ��	�	L (ह	� =��. (P
� ह7, =)ह.�� �.K� � ��L =��. 3� �.K� � 
C
 ��हP (� �	 ���	 &	�ह3 E	L ��हP (� �� �ह	 E	 �� G� ��  �� �(ह� �� R(	�� ���. ह7L 
(. �(ह� &	ह�, �(� �
ह �� �
��	-3-G�	�� &	ह�, �
�, �. �(ह� &	ह� �ह ?�	G� �
� '���� 
G� ��  �� ���� �. �ह R(	�� �हh �� (	 ���� �� �ह �(ह� ��  �	� �
 G� ��  �. �.X�� �� 
�.�   �
�L �ह �ह �.K� � ह7 �(��� R( ह�� ��� ह	��' �
�	 &	�ह3L R( G� ��  �� 3� 
Pl	� ह7 �� ��� �
+ �� ह�	
� �n	, �	 ��	' ह7, ��	 ह�	
� � r	 ���� ह.�� &	�ह3, ��	 
ह�	
� K��4K �B�� ह.�� &	�ह3L 1�
 �� �	
� ���	�� ��'�� �� �	� E�, �. =��	 3� �
��	 E	L 
��	� f�� G�	
� ह7 (. R���  �	E R��� ��� �
��, '���� =��� R��� ������� E� ��6�� 
R� 3� 8	� '	G� �
 3(B��  � �. &'	�	 &	ह�� E�L =��� G(	(� G� ��  �� �हh �� (	 
����L �7 �	���� � r	 ���� (� �� �ह �
_�	4� �P� ��, �B
(.
 �
_�	4� �P� �� �� f�� �	
� 
���	�6 ��  �'3 �� 2� �
��	 G4���	' �
 
ह� ह7 – �e�Y� ��	3�, �B_�	�'+ �e�Y� ��	3� C
 
�.�   �
� �� =��� ?�	�	 �� ?�	�	 �8'1��	(� �i�'�K�' '.�6 �� � ह.L =��� 
G�K'��&B1Y� �� �n�-�'8� '.�6 ��, �ह4K.�
�)� �� �'	ह '� (	3L �ह �ह4K
� �., R( ��  
��� �हh �'8� (	 
ह� ह7, �., R( ��  �'3 �	+� �हh हB, ह7L ��  1��� �ह4K
� �
 &'�� ह7, 
1��� �	
�8 C
 =��� �ह4K
� =��� �ह&	� ह.�� ह7, G��'3 �7 R���  (�
3 ���� (� �� 
�
_�	4� �
�	 &	ह0��� �� R( '.�6 �. R��� �हB� R 	3� ह7L f�	 ��
3 �� R�� �	'� �4'� 
=� &�( �� �2	��� � ह., �(��. �ह ��  �ह	
 �हh 
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���	L G� ��  �� �� ��'-(B'�
 3��	 ��  �	E ह� R�� &' ���� ह7 C
 �7 ��l�� ह0� �� G���  
�'3 ���� �X	 �	��� ह�	
� 3(B��  � �i�'�� ह7LG��'3 =��. �हB� �.&-��l�
 C
 ��2�
�	 ��  
�	E '��	 &	�ह3L �7 R��� 2� �
_�	4� �P� ��, =:
 �eQ�� �	'� '.�6 ��, �� �	Ka '	G� �� c�
 
=Q�
, ह�	
� C
 R���, �.�. �� �(W���	
� G� ��  �. &'	�� �� ह7 C
 R�� �	'� �4'6 ��  �'3 
�B N N.X�
 (	�� �� ह7L  G��'3 �7 ���� (� �� �
_�	4� �P� �� �� =��. �हB� ��2�
�	 ��  �	E '�L 
�(��� 2� ��� '��� ह., '� '���� 3� f�� � r	 �� �i�'�� ह. (. 1MN� G��	� �e�	 �
, �(��� 
�����" ��&	
:	
	 � ह., �(��	 8B'	 ��' C
 ���	� ह., �(��� �.&, �(��� ��(� ह., �� G� ��  
��  �'3 �.& ��� , G� �BY� ��  �'3 �.& ���  C
 ���� �X� �	� �ह ह7 �� G� �BY� �� 3��	 ��  
�'3 �� �.& ��� L 
 

 �� &��N *���"� �
ह (��ह	
): =��2	��� �ह.��, R( 3� ��'&4�, 
.&� C
 
19��� �ह9��0�" ��	' �
 ��&	
 ह. 
ह	 ह7L �, ��	'. �
 '��	 ह7 �� �.�. U
 �ह��� 2� ह7L 12� 
ह�	
� �0�" �>	 �� ���� (� �. �:	, �� C
 ���� (� �� R�ह ���	 �� f�� � r	 ���� ��� (. ��  ��  
�ह� ��, ��  �� ��
ि4E�� C
 ��  �� R�����	 ��  1�BP� ह.L �ह.��, R��. 2� �	'0� ह7 C
 
�	
� ��� ��  ��4�. �. 2� �	'0� ह7 �� G��ह	� '�8� �
 �हB� �ह'� ��, �
�. �� ���	� 
ह	 ह7L =� 
���	� �� �., G��	
 2� �हh �
 ���	L G��ह	�-'�8� G��ह	��. �
 ��2"
 �
�	 ह7 �� G��ह	� �� 
घK�	U� �	 �� ��� u�� �� k�	_�	 �	 �	� �
�L 3� घK�	 �	 �7 =�	ह
� ���	 &	ह�	 ह0� C
 �7 
(	��	 ह0� �� =� �B4�� �. ��� ��� �� 
8 ���	 (	3, �. 12� �g	:	
� �' ��  	��' (. घK� ह7, 
=��� 2� =� �
 �ह��� ह.�	 �हB� ह� �Bि��' ह7L (���	  �	
	�� (� �	 3� �X	 �0���K G� ��  
�� हBRL (���	  �	
�� ��  �0���K �
 �., ��� G��ह	�� �'8� C
 �ह ��  �	 reknowned 

G��ह	�� ह6, C
 �ह 3� �
 1��� angle ��, =� R��.'� �� k�	_�	 �
 ��, �. ह(	
.-'	86 '.�, 
(. =� R��.'� ��  
�� E� C
 �e�X. C
 ह(	
. �� ��_�	 �� (. �	�ह9��	
 C
 �0�
� ��� R�� 
 	��' E�, =���  ���K��K�� �
 ����	 �2	� �X��	, G��ह	� �	 �`4Ki "� G�� u� �� ह.�	 ह7L �Bl� 
3� ह� �	� �ह�� ह7 C
 �7 ���� (� �� R'.&�	 ��  4�
 �� �ह�, �� �' �Bl	� ��  4�
 �� �ह�	 &	ह�	 
ह0� �� G��� (Y��	(� ��	 ह7? ��� ��&	
 ��  R:	
 �
 �	�-�B4��6 ��  1��
 ��
��"� �
�� �� �	� 
�� (	3 C
 ��� 
	(���� G��� R (	3, �. �	�-�B4��.  ��  ��
��"� �. �2� '	(��, )�	����� 
C
 ��" ���� �हh �ह	 (	 ���	L &	
 �ह��� �� 1��: �� G��� (Y��	(� �� G� �	� �B4��6 ��  
�	�-� �� ��
��"� �
 ���	 (	3? k�	�� �e�	�� �
 �ह� �. '� (	�	 &	�ह3 E	L ��
��"� �� �' 
G��ह	� C
 �	��(� ���	� ��  �B4��6 �� ह� ��6 ���	 ��	? �7 =� �	
� ��F	�6 �
,���	' �	ह� 
�
, �P� (� �
 �., =��'� �हh =Q	�	 &	ह�	, � =��� ��F�	 ��  c�
 �7 �., ����&)ह 8X	 
�
�	 &	ह�	 ह0� '���� &	�ह3 E	 �� (. ��	� �	�-�B4���  �n	, (	�� ह7, =��. 3� �3 ��
� �� 
��8�� �	 ��	� ���	 (	�	 C
 R�िg(�� 1� . �
 �X� �e�	�� �
 ��&	
 ह.�	, �.  	�� C
 1MN� 
�	�-�B4���  ���' ���� EhL '���� 3� 8	� ��&	
:	
	 �� �� 1�  R�िg(�� ह7 C
 G)हh �. 
���	'�� ��  �'3 ��� 
	(���� �. G��� '	�	 (	3, �. �2� 2� � r	 ��2	� ��  �	E )�	� �हh ह. 
���	 ह7L ह��. '��	 ह7 �� ���� (� �� �B N (Y��	(� �� ह7L ��� ���� (� �. �
�	 हe �. �	� 
�B4��6 �� �� �' R�िg �	'� 1�  ह� ��. 
8� (	3�, �िY� �	�- 
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�B4��6 �� ��  �� �, R�����	U� ��  1�BP� 2� C
 ��	-��	 `	'	 (	 ���	 ह7, =� �
 
��&	
 �
�� �� (P
� R( R �, ह7L 4��� �, 4�	�'W�� �� ���िg (�	�� �	'� �	�6 �. 
�	�-� �� ��6 �हh '	�	 ��	? ��� 1�:����	� ��  c�
 �ह	
 �
�� �� �	� ह. C
 
�	��B4��6 �� =� 1� 6 �. ��6 �हh 
8	 (	3�	? G� �	
� &�(6 �� R( (P
� ह7? 

 

 =��2	��� �ह.��, ��	 G� ��  �� 
	zs��� ���, �B
4�	
 �	d� � r�6 �� ��� ह7? 
=���  ��& �� �	 '�8� �	 �	�" �
�� ह7, =���  ��& �� �� �ह� �. '� (	��, 
	zs�� 4�
 �
 �ह� 
ह.��, �ह� ��  �	� �B N v��B �e�	
 ह. (	��, =���  �	� 3���K" ���K� �eQ	, (	�� C
 3�- �̀n 
�
� ��  1��
 � r	 ���� �� ��
��"� �
�� �� �	� ह.��,�	�-� �� ��
��"� �
�� �� �	� ह.��, 
�.  	�� G� ��� �. ?�	�	 k�	�ह	�
�, ?�	�	 �	]�� �E	 ?�	�	 )�	����� �ह	 (	 ���	 
E	, '���� �
�	
 R,, C
 '��	 ह7 �� हX�X� �� �B N f�� &�( R �, ह7 �, ह7 �� ��� G� 
�	�6 �.,G� 1� . �	 हK	�	 �हh ��	 �. ह�	
� N	� �.K �� �िzK �� 1MN� �हh �� ����, ह�	
� 
N	� 
	(����� �िzK �� 1MN� �हh �� ���� ह7L =� ���	� �. �7 12� '	�	 �हh ह0�, (���	  
�	
	�� ��  �	
� �� (. �'8	 ��	 E	L ��� '	�	 �.  	�� '	'0 (� �. �हB� R�िg ह. ���� E�, 
(. R( G� �
�	
 ��  ��' ह7 ��6�� �� 2� 3� ���� ह7L �� �2� ��0' �हh �
��� �� (���	  
�	
	�� ��  �0���K �	 �0Y�	�� � G� u�� �� ���	 (	3L 3� =�	ह
� ��  �<
 �
 �7 �ह �ह�	 
&	ह�	 ह0�L �7 ���� (� �� �ह� R�ह �
�	 &	ह�	 ह0� �� ��� ��
��"� �
�	 ह7 G��.,�. G� �
 
k�	�� �ह� &'	�� �	 �	� ���(3L 
 

 =��2	��� �ह.��, :�"��
��r�	 �
 2� R( �., �ह� ह. ���� ह7 ��	? =��� 
�7ि�KK� �
 2� �., �ह� ह. ���� ह7 ��	? �, f�� ��	' ह7L �(� �
 
	zs�� �ह��� �� &B�� 
ह7, �� �' 
	(����� �� �िzK �� =� �
 �ह� �� (	3, �ह ��, =�&� �हh ह7L �7 �ह �	�� �
�	 
ह0� �� �� �' G)ह� 1� 6 �. �हh, �	
� �	�-�6 �	 �B�
�r� �
�� ��  �'3, =��� (	&� �
�� ��  
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SHRI BALAWANT alias BAL APTE : Sir, I am aware of it, and I am 

grateful to you for giving me the opportunity to participate in this debate. 
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....(k��:	�).... Sir, I am not worried about the word 'saffron' because it will 

survive in spite of all of them. 

I was reading the title of today's 'List of Business' which says, 'the 

situation arising due to changes in the school text books by the Central 

Government'. So, you use English as a medium or as a subject, we will use 

this kind of English itself at the highest level. 

Sir, we are discussing the effects of a Government Order of the Ministry 

of Human Resource Development passed on 12
th
 June, 2004. Probably, 

everybody is aware that 12
th
 June is a catastrophic date for this country. That 

was the date when 29 years ago, the then Prime Minister was unseated by a 

court order and what followed was the darkest period of our democracy. Same 

catastrophe awaits us because of this Order of 12
th

 June, 2004. At that time, 

during Emergency, the history was moulded according to the choice of the 

rulers, which was sought to be encapsulated and was buried deep so that 

generations thereafter would understand the history as they wanted them to 

understand. Similar sinister effort is sought to be made again by this 12
th
 June, 

2004 Order. ...(Interruptions)... Yes, yes, there was a capsule which was 

buried, which was taken out, and that capsule contained pervert history. 

SHRI ANAND SHARMA (Himachal Pradesh) : Please yield for a 

minute. ...(Interruptions)... Let him decide whether he wants to yield or not; 

otherwise, it is all right, and I will sit. 

SHRI BALAWANT alias BAL APTE: We are already late. 

SHRI ANAND SHARMA: I will just take half-a-minute. You have 

made a reference. 

SHRI BALAWANT alias BAL APTE: If I yield, I will have to reply and 

my response will get longer, and the Deputy Chairman will have to permit me.   

...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Let him speak...(Interruptions)... 

SHRI ANAND SHARMA: I deeply appreciate that; at least, he has 

yielded. He has made a reference to a capsule being buried to distort history 

during the Emergency, which is not correct. After Emergency was over, there 

was a Commission which was set up by the then Education Minister in the 

Janata Party Government  and he stood for days and weeks with an umbrella 

in hand - you take out the records - trying to find the 
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7.00 p.m. 

capsule. The capsule was dug out and they could not find a single 

objectionable thing. It is just one thing which I am correcting. Dr. Murli 

Manohar Joshiji is here. If they say anything objectionable, only they know 

and the rest of the country is in dark. 

SHRI BALAWANT alias BAL APTE: The fact remains that a capsule 

Was buried.  A capsule, according to them, included history of their choice. 

The Emergency was not over.   The Emergency regime was overthrown by the 

people.   They were thrown out of power.   Evil was buried and the capsule 

was taken out. ...(interruptions)... 

SHRI V.  NARAYANASAMY: Were you not thrown out of power 

because you distorted history? ...(Interruptions)... 

MR.      DEPUTY     CHAIRMAN:     Mr.     Narayanasamy,     please. 

...(Interruptions)... 

SHRI BALAVANT alias BAL APTE: I am ready to yield to some 

logical argument. ...(Interruptions)... I am not yielding. ...(Interruptions)... I do 

not yield to noise; I yield to logic. Therefore, I am not yielding to you. 

...(Interruptions)... By this catastrophic order, eminent historians are sought to 

be appointed to review the text books. But this review is guided. These 

historians have no choice. What the historians have been told is that they 

should consider the text books and what their recommendations should be. 

So, the historians are appointed. Their recommendations are enumerated in 

the order of appointing them and as to what they should recommend, 'you are 

appointed, you say this.' Their recommendations should be 'for removing 

distorted and communally biased portions and for including short passages, 

which will fill in the gaps which some of these books, are supposed to be 

having.' So, the order is vitiated by pre-judgement, prejudice and ideological 

myopia. Experts are appointed. It is an idle exercise because what the experts 

should recommend is already said here. So, there are portions, which are 

distorted and communally-biased, and I tell you what they are and then you 

recommend to me that you remove them. This is not the way the experts are 

asked to work. This is the way experts are used. Here some experts have 

permitted themselves to be used by selling their intellect. I really do not 

consider them experts because of this. So, this order, as I said, is a matter of 

pre-judgement, is a matter of prejudice and it suffers from ideological myopia. 

The text books are already there in the field.   During the last two years, six 

crores of copies of 
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these text books have been sold. They are applied and used in most of the 

States, including Congress led State Governments. They are used by the 

teachers with great satisfaction and the demand for them is growing every day. 

This is a matter of record, which should be understood before an undue and 

unholy haste is made for withdrawing all these popular text books. Now I come to 

the question of communalisation of curricula of these textbooks. Some of the 

friends of the hon. Minister, when he was not in office, tried to go to the Supreme 

Court, filed a writ petition and that writ petition, the very questions, which are 

being touted now, were raised. I would like to point out two questions, which were 

expressly argued before the Supreme Court. 

One is, 'the respondents, that is the Government have not sought the 

approval of the Central Advisory Board of Education to the national curriculum 

framework for school education and without obtaining the approval of CABE, 

i.e., Central Advisory Board of Education, NCFSE cannot be implemented. 

That is one point. NCFSC cannot be implemented. Secondly, 'NCSFE, that is 

the National Curriculum and the Syllabi framed there under are 

unconstitutional as the same are violative of the rubric of secularism, which is 

part of the basic structure of our Constitution.' Both thest- questions were 

answered with a resounding 'no' by the Supreme Court. So, what is being 

done today in the name of secularism is inconsistent with what the Supreme 

Court has said. Supreme Court has unanimously said, "The rubric of 

secularism is not disturbed by the new curriculum produced by the NCERT". 

Probably they want the Supreme Court orders to justify their secularism when 

it is convenient, but they want to ignore the Supreme Court orders when it is 

not convenient to their kind of secularism. I believe this is not the way you 

function as a Government, this is not the way you function politically. 

There is one more aspect and it is the procedure that has to be 

adopted by the NCERT. During this session, a question was put to the hon. 

Minister with the hope that he will enlighten us on what the procedure to be 

adopted by the NCERT should be. The specific question was: 'whether it is a 

fact that NCERT text books are studied exclusively by students in the CBSE 

affiliated schools? What procedure is laid down and followed in carrying out 

such revisions on each occasion.' There is a lengthy reply but this reply does 

not mention the procedure that is sought to be or that is required to be followed 

by the NCERT. The only sentence in respect of procedure concerned is, 'It 

seeks to ensure all processes are 
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duly followed which were undermined during the last few years'. What 

processes? . The reply is blissfully silent because probably the Minister was 

not aware what that procedure was. But the procedure which I have is: there 

were 20 steps which were taken by the NCERT for interaction with experts, 

interaction with parents, interaction with educationists and interaction with 

State Governments. Seminars at all levels were held, meetings with Education 

Ministers were held, meetings with Chief Ministers were held, communications 

are there, and naturally it is not convenient and therefore, it is not considered. 

Then, there is one word about experts. Sir,-in this country an art is developed 

by those of the persuasion of the Left, calling each other experts and then 

inviting each other and reviewing each other's books and creating an aura of a 

peer group of experts and then inviting each other. They, then, call themselves 

as eminent historians. Now, fortunately, because of some research, 'eminent 

historian' has become a term of art in this country because everybody is 

reminded by those words about the book by Shri Arun Shourie which spoke 

about the work of these eminent historians, and they spent the treasury's 

money without producing results. Everybody is reminded of this by the use of 

two words only, 'eminent historians'. Therefore, those eminent historians are 

again being brought into the picture so as to write a new kind of history. 

MR. DEPUTY CHAIRMAN: Kindly conclude. Mr. Apte, please 

conclude now. 

SHRI BALAVANT AUAS BAL APTE : Yes, Sir.   I am concluding. 

What I am disturbed about is, this attempt - I don't know whether I can use the 

word, 'secularisation' - is not an isolated one.   This is one in a chain adopted 

by the present dispensation and it is reflected in various ways. Somebody, 

while blaming the former HRD Minister, talked about the Two-Nation theory.   

And the symbol of the Two-Nation theory is, today, part of the Union Cabinet.   

Therefore, I say that this is not an isolated instance. This is a part of a great 

series which indicates the pre-partition syndrome and creates a similar threat 

as was created on 12
th

 June, 1975. 

MR. DEPUTY CHAIRMAN: Please conclude now. 

SHRI BALAWANT AUAS BAL APTE: Sir, we have the incident of 

Ishrat Jahan. We have the POTA. We have the Muslim League participating. 

Therefore, I believe that this kind of mentality will divide the country, will divide 

the society, will divide the polity.   Therefore, this division 
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has to be stopped, this attempt has to be stopped by the people with all their 

might.   Thank you. 

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Thank you very 

much, Mr. Deputy Chairman, Sir, for the opportunity given to me to speak on 

this subject. I consider it as the greatest sin to twist the history and is still 

greater a sin and injustice to leave out and erase any portion or any due 

contribution of a particular society from the history books. The panel of 

historians - Mr. S. Settar, Mr. J.S. Grewal and Mr. Barun De - submitted a 

Report to the Ministry of HRD in July, 2004. It is painful to note that in 

Appendix 1A, at page 12, it says that about 1,050 schools in the country are 

compelled to teach wrong history of this nation. Of these 1,050 schools, 150 

schools are in Tamil Nadu alone which are following the CBSE system of 

education. These schools, it is really painful to learn, are teaching wrong 

history and twisted history. As per the Report, there is a lopsided treatment of 

the ancient history of India. The Report says that the ancient India is identified 

with Indo-Gangetic zone. The events of the rest of the country, the entire 

peninsula, North-East and parts of the extreme East are more or less viewed 

as of no relevance by those who prepared this syllabus. This is borne out also 

from the fact that out of 89 pages devoted to the study of ancient history, not 

even 9 full pages are spared for the history of the peninsular India. 

In the Southern part of India, which has got the ancient history and 

very rich culture - this is evident from the Report that over 50,000 inscriptions 

have been found. They speak volumes of history of the Southern part of India. 

At page 10 of Appendix IA the Report says about the wrong statement of the 

inscription stone, which is called as Nadukal, and a different name has been 

given to it. The Nadukal, as per the ancient Tamil literature, is a stone installed 

in a particular place depicting the valour of a particular king or a soldier and it 

contains the contemporary records of the happenings in a particular area and a 

lot of such inscriptions were found and there is a wrong statement on this is 

really painful. 

At the same page, it has also been reported that the period of Chola 

Kingdom and their achievements have been wrongly stated. The Chola kings 

of Tamil Nadu, the history says, had conquered the South-East Asian 

countries. We have inscriptions at places like, Java and Sumatra, which were, 

at some point of time, ruled by Cholas. That has also been wrongly stated. 

Then, in paragraph 4 of the Report, it has also been mentioned that some facts 

about the Sangam Literature and their method of 
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selection have wrongly been stated. The Sangam Literature of Tamil 

language had been in practice for over 2000 years. There were poet 

laureates and literary geniuses in the royal court. The literary works, at that 

time, used to be selected through a special method. They were recognised. 

In fact, they were given a greater recognition. The literature, like, 

Purananooru and Agananooru, which contained 400 poems each, have the 

treasure of knowledge about literature and history. Further, there are 

historical accounts which show that the ancient Tamil kings, like Pandya, 

had ambassadorial relationship in Europe. All this is evident from historical 

records present, both in the European history and the Tamil history. The 

British came to India in late 17
th

 century. And about 200-300 years prior to 

that, the Dutch came. And, prior to seventh century some Chinese travellers 

visited India. All of them had recorded the history of the Southern part of 

India. It is painful that none of them have been referred in the text books 

which are being taught. Sir, here, I would like to make a particular reference 

to one of the books, written by one, Shri A.C. Gover, a Britisher, who was 

here nearly two centuries ago. He had written a book 'Folk Songs of 

Southern India', which had been submitted to the Royal Asiatic Society, 

London. In this book, he had a lot of details to speak about the ancient 

Tamil history, particularly about the Thirukkural. All of them have been 

omitted. Even in the modern history, it is painful to see, the contributions 

made by Subramanaya Bharati, one of the great poets, one of the leading 

freedom movement personalities in the Southern part of India, have been 

omitted.  With these words, I conclude, Sir. 

MR. DEPUTY CHAIRMAN: The general discussion on the Short 

Duration Discussion is over. Hon. Minister of Human Resource 

Development will reply to the debate tomorrow. The House, now, stands 

adjourn till 11.00 a.m. tomorrow, the 19
th

 August, 2004. 

The House then adjourned at fourteen minutes past seven of the clock till 

eleven of the clock on Thursday, the 19
th
 August, 2004. 
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